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RAJYA SABHA
Wednesday, the 15" December, 2021/24 Agrahayana, 1943 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair

PAPERS LAID ON THE TABLE
Notifications of the Ministry of Road Transport and Highways

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (GENERAL (RETD.) V. K. SINGH): Sir, | lay on the Table:-

(i) A copy (in English and Hindi) of the Ministry of Road Transport and Highways,
Notification No. S.0. 3627 (E), dated the 6™ September, 2021, constituting the
National Road Safety Board, to exercise the powers conferred on, and to
perform the functions assigned to it, issued under sub-section (1) of Section
215B of the Motor Vehicles Act, 1988.

(i) A copy (in English and Hindi) of the Ministry of Road Transport and Highways,
Notification No. G.S.R. 615 (E), dated the 6th September, 2021, publishing the
National Road Safety Board Rules, 2021, issued under sub-section (4) of

Section 212 of the Motor Vehicles Act, 1988.
[Placed in Library. For (i) and (ii), SeeNo. L.T .5878/17/21]

(i) A copy each (in English and Hindi) of the Ministry of Road Transport and
Highways, under Section 10 of the National Highways Authority of India Act,
1956 along with Delay Statements :-

(1) S.0. 2721 (E), dated the 7™ July, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August 2005 to substitute certain entries in
the original Notification.

(2) S.0. 2722 (E), dated the 7th July, 2021, directing that the National
Highways and Infrastructure Development Corporation Limited shall
exercise the function relating to the development and maintenance of
certain stretch of National Highway No. 52, as specified therein.
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S.0. 2723 (E), dated the 7th July, 2021, amending Notification No.
S.0. 496 (E), dated the 12th February, 2015 to omit certain entries in
the original Notification.

S.0. 2724 (E), dated the 7th July, 2021, amending Notification No.
S.0. 4026 (E), dated the 20th August, 2018, to omit certain entries in
the original Notification.

S.0. 2725 (E), dated the 7th July, 2021, amending Notification No.
S.0. 1096 (E), dated the 4th August, 2005, to substitute certain entries
in the original Notification.

S.0. 2738 (E), dated the 8th July, 2021, declaring New National
Highway No. 139W and inserting its description in the Schedule to the
said Act.

S.0. 2739 (E), dated the 8th July, 2021, amending Notification No.
S.0. 1096 (E), dated the 4th August, 2005 to substitute certain entries
in the original Notification.

S.0. 2740 (E), dated the 8th July, 2021, directing that the Border
Roads Organisation under Border Road Development Board shall
exercise the function relating to the development and maintenance of
certain stretches of National Highways specified therein.

S.0. 2895 (E), dated the 20th July, 2021, amending Notification No.
S.0. 689(E) dated the 4th April, 2011 to substitute certain entries in the
original Notification.

S.0. 2945 (E), dated the 27th July, 2021, amending Notification No.
S.0. 689(E), dated 4th April, 2011 to substitute certain entries in the
original Notification.

S.0. 2979 (E), dated the 28th July, 2021, declaring the new National
Highway No. 227B and inserting its description in the Schedule to the
said Act.

S.0. 2980 (E), dated the 28th July, 2021, declaring the new National
Highway No. 543K and inserting its description in the Schedule to the
said Act.

S.0.2982 (E), dated the 28th July, 2021, amending Notification No.
S.0. 1096(E), dated the 4th August, 2005 to substitute certain entries
in the original Notification.

S.0. 3080 (E), dated the 30th July, 2021, declaring the New National
Highway No.s 344G and 344BG and inserting their descriptions in the
Schedule to the said Act.
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S.0. 3081 (E), dated the 30th July, 2021, declaring the New National
Highway No. 202K and inserting its description in the Schedule to the
said Act.

S.0. 3082 (E), dated the 30th July, 2021, amending Notification No.
S.0. 689(E) dated the 4th April, 2011 to substitute certain entries in the
original Notification.

S.0. 3227 (E), dated the 11th August, 2021, amending Notification No.
S.0. 1034 (E), dated the 17th April, 2015 to substitute certain entries in
the original Notification.

S.0. 3228 (E), dated the 11th August, 2021, directing that the National
Highways and Infrastructure Development Corporation Limited shall
exercise the function relating to the development and maintenance of
certain stretch of National Highways specified therein.

S.0. 3229 (E), dated the 11th August, 2021, amending Notification No.
S.0. 1096 (E), dated the 4th August, 2005 to substitute certain entries

in the original Notification.
[Placed in Library. For (1) to (19) SeeNo. L.T. 5879/17/21]

(iv) A copy each (in English and Hindi) of the following Notifications of the Ministry

of Road Transport and Highways, under Section 10 of the National Highways
Act, 1956:-

M

(2

(3)

4

S.0. 3092 (E), dated the 2" August, 2021, regarding the rate of fee to
be collected from users of the stretch from K.M. 229.200 to
K.M. 243.600 (Rewa Bypass) on National Highway No. 7, in the State
of Madhya Pradesh.

S.0. 3166 (E), dated the 6™ August, 2021, regarding the rate of fee to
be collected from users of the stretches from K.M. 0.000 to K.M. 8.310
and from K.M. 20.700 to K.M. 61.000 (Obedullaganj to Itarsi Section)
on National Highway No. 69 (New National Highway — 46), in the
State of Madhya Pradesh.

S.0. 3230 (E), dated the 11" August, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005, to substitute certain entries
in the original Notification.

S.0. 3231 (E), dated the 11™ August, 2021, directing that the National
Highways and Infrastructure Development Corporation Limited shall
exercise the function relating to the development and maintenance of
certain stretch of New National Highway- 6, as specified therein.
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S.0. 3232 (E), dated the 11" August, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005, to substitute certain entries
in the original Notification.

S.0. 3234 (E), dated the 11" August, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005, to substitute certain entries
in the original Notification.

S.0. 3358 (E), dated the 17" August, 2021, regarding the rate of fee to
be collected from users of the stretch from K.M. 255.300 to
K.M. 301.200 (Goharganj to Bhopal Section) on National Highway
No. 12 (New National Highway — 46), in the State of Madhya Pradesh.
S.0. 3381 (E), dated the 18" August, 2021, declaring new National
Highway No. 168G and inserting its description in the Schedule to the
said Act.

S.0. 3412 (E), dated the 19" August, 2021, regarding the rate of fee to
be collected from users of the stretches from K.M. 124.732 to K.M.
162.132 and from K.M. 57.936 to K.M. 74.000 (Jhansi - Khajuraho
Section and Bameetha — Satna Section) on National Highway No.
75/76 and National Highway No. - 75 (New National Highway — 39)
respectively, in the State of Madhya Pradesh.

S.0. 3459 (E), dated the 24™ August, 2021, regarding the rate of fee to
be collected from users of the stretch from K.M. 0.000 to K.M. 50.885
(Dabwali — Situgunno - Abohar Section) on National Highway No.
354E, in the State of Punjab.

S.0. 3506 (E), dated the 26" August, 2021, regarding the rate of fee to
be collected from users of the stretch from K.M. 0.000 to K.M. 86.199
(Chandigarh Ludhiana Section) on National Highway No. 95 and
National Highway No. 21, in the State of Punjab.

S.0. 3589 (E), dated the 2" September, 2021, amending Notification
No. S.0. 1711 (E), dated the 29" April, 2021 to substitute certain
entries in the Original Notification.

S.0. 3590 (E), dated the 2" September, 2021, regarding the rate of fee
to be collected from users of the stretch from K.M. 58.600 to
K.M. 140.040 (Palamaneru - Krishnagiri Section) on National Highway
No. 42 (Old National Highway — 219), in the State of Andhra Pradesh.
S.0. 3616 (E), dated the 3" September, 2021, regarding the rate of fee
to be collected from users of the stretch from K.M. 15.320 to
K.M. 85.204 (Gundugolanu-Devarapalli- Kovvuru Section) on National
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Highway No. 16 (old SH 107), in the State of Andhra Pradesh.

S.0. 3620 (E), dated the 6" September, 2021, regarding the rate of fee
to be collected from users of the stretch from K.M. 140.000 to
K.M. 188.826 (Lakhimpur - Sisya Section) on National Highway No.
730, in the State of Uttar Pradesh.

S.0. 3622 (E), dated the 6" September, 2021, declaring new National
Highway No. 716G and inserting its description in the Schedule to the
said Act.

S.0. 3623 (E), dated the 6™ September, 2021, amending Notification
No. S.0. 689 (E), dated the 4™ April, 2011, to substitute certain entries
in the original Notification.

S.0. 3624 (E), dated the 6" September, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the original Notification.

S.0. 3654 (E), dated the 9" September, 2021, regarding the rate of fee
to be collected from users of the stretch from K.M. 380.000 to K.M.
440.000 (Pimpalgaon-Nashik-Gonde section) on National Highway
No. 3, in the State of Maharashtra.

S.0. 3655 (E), dated the 9" September, 2021, regarding the rate of fee
to be collected from users of certain stretches of National Highway 552
Extension specified therein (Mihona-Lahar-Daboh-Bhander-
Uttar Pradesh Border Section), in the State of Madhya Pradesh.

S.0. 3759 (E), dated the 15" September, 2021, amending Notification
No. S.0. 2414 (E), dated the 22" July, 2020 to substitute certain
entries in the original Notification.

S.0. 3955 (E), dated the 24" September, 2021, regarding the rate of
fee to be collected from users of the stretch from K.M. 245.000 to
K.M. 323.100 (Madhya Pradesh/Chattisgarh Border-Surajpur Section)
on National Highway No. 43 (Old National Highway 78), in the State of
Chhattisgarh.

S.0. 3965 (E), dated the 25" September, 2021, regarding the rate of
fee to be collected from users of the stretch from K.M. 536.000 to
K.M. 430.100 (Palanpur-Radhanpur-Samakhiyali Section) on National
Highway No. 27 in the State of Gujarat.

S.0. 3984 (E), dated the 27™ September, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the original Notification.
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S.0. 3985 (E), dated the 27" September, 2021, amending Notification
No. S.0. 689 (E), dated the 4™ April, 2011 to substitute certain entries
in the original Notification.

S.0. 3986 (E), dated the 27" September, 2021, declaring new National
Highway No. 163G and inserting its description in the Schedule to the
said Act.

S.0. 3987(E), dated the 27" September, 2021, declaring new National
Highway No. 137G and inserting its description in the Schedule to the
said Act.

S.0. 3988 (E), dated the 27™ September, 2021, declaring new National
Highway No. 216E and inserting its description in the Schedule to the
said Act.

S.0. 3989 (E), dated the 27™ September, 2021, declaring new National
Highway No. 216H and inserting its description in the Schedule to the
said Act.

S.0. 4074 (E), dated the 5™ October, 2021, regarding the rate of fee to
be collected from users of the stretch from K.M. 209.230 to
K.M. 272.590 (Sultanpur-Varanasi section) on National Highway No.
56 (New National Highway - 731 and New National Highway-31) in the
State of Uttar Pradesh.

S.0. 4201 (E), dated the 11" October, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain entries
in the original Notification.

S.0. 4203 (E), dated the 11" October, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain entries
in the Original Notification as specified therein.

S.0. 4204 (E), dated the 11" October, 2021, amending Notification No.
S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain entries
in the Original Notification as specified therein.

S.0. 4211 (E), dated the 11" October, 2021, regarding rate of fee to be
collected from users of the stretch from KM. 387.100 to KM. 456.100
(Old National Highway No.1) (Jalandhar Amritsar Section) on
National Highway No. 3 in the State of Punjab.

S.0. 4212 (E), dated the 12" October, 2021, regarding rate of fee to be
collected from users of the stretches from KM. 0.00 to KM. 42.420 and
from KM. 43.250 to KM. 68.174 (Tharad-Dhanera-Panthawada
section) on National Highway No. 168, in the State of Gujarat.
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S.0. 4213 (E), dated the 12" October, 2021, regarding rate of fee to be
collected from users of the stretch from Km. 0.000 to KM. 44.800
(UP/Haryana border-Rohna section) on the National Highway No.
334B in the State of Haryana.

S.0. 4214 (E), dated the 12" October, 2021, regarding rate of fee to be
collected from users of the stretch from KM. 129.000 to KM. 271.400 on
the National Highway No. 47A (Old National Highway-59A) in the State
of Madhya Pradesh.

S.0. 4439 (E), dated the 25" October, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the Original Notification as specified therein.

S.0. 4497 (E), dated the 28" October, 2021, regarding rate of fee to be
collected from users of the stretch from KM. 0.00 to KM. 33.600
(Sanchore - Dhanera - Deesa Road) on the National Highway No.
168A in the State of Rajasthan and Gujarat.

S.0. 4588 (E), dated the 2™ November, 2021, regarding rate of fee to
be collected from users of the stretch from KM.0.000 to KM. 109.655)
(Bar-Bilara-Jodhpur Section) on the National Highway No. 112 (New
National Highway-25) in the State of Rajasthan.

S.0. 4593 (E), dated the 3@ November, 2021, regarding rate of fee to
be collected from users of the stretch from KM. 589.600 to KM.536.000
(Palanpur-Radhanpur-Samakhiyali Section) on the National Highway
No. 27 in the State of Gujarat.

S.0. 4561 (E), dated the 1% November, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the Original Notification as specified therein.

S.0. 4623 (E), dated the 9" November, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the Original Notification as specified therein.

S.0. 4625 (E), dated the 9" November, 2021, amending Notification
No. S.0. 1096 (E), dated the 4™ August, 2005 to substitute certain
entries in the Original Notification as specified therein.
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(45) S.0. 4765 (E), dated the 17" November, 2021, regarding rate of fee to
be collected from users of the stretches from KM. 546.420 to KM.
6563.770 (Lakhandon — Mohgaon — Khawasa — Madhya
Pradesh/Maharashtra Border Section) on the National Highway No. 7

(New National Highway-44) in the State of Madhya Pradesh.
[Placed in Library. For (1) to (45) See No.L.T. 5880/17/21]

(v) A copy each (in English and Hindi) of the following Notifications of the Ministry
of Road Transport and Highways, under Section 11 of the National Highways
Authority of India Act, 1988 along with Delay Statement:-

(1) S.0. 2720 (E) dated 7" July, 2021, entrusting certain stretches of
National Highway No. 365BG to National Highways Authority of India.

(2) S.0. 2981 (E), dated the 28" July 2021, entrusting certain stretches of
National Highways No. NH-12 (New NH-45) as specified therein to the
National Highways Authority of India.

(3) S.0. 3225 (E), dated the 11" August 2021, entrusting new NH No.
320B (The highway starting from its junction with NH-320 near Gola
connecting Bariatu, Pancha and terminating at its junction with NH-20
near Ormanjhi in the State of Jharkhand) to the National Highways

Authority of India.
[Placed in Library. For (1) to (3) SeeNo.L.T. 5881/17/21]

(vi) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Road Transport and Highways, under Section 11 of the National
Highways Authority of India Act, 1988:-

(1) S.0. 3233 (E), dated the 11" August, 2021, entrusting certain stretch
of NH-69, as specified therein, to the National Highways Authority of
India.

(2) S.0. 3625 (E), dated the 6th September, 2021, amending Notification
No. S.0. 2365 (E), dated the 12th July, 2016 to omit/substitute
certain entries in the original Notification.

(3) S.0. 3626 (E), dated the 6th September, 2021, amending Notification
No. S.O. 1457 (E), dated the 9th May, 2017 to omit/ substitute
certain entries in the original Notification.

(4) S.0. 4200 (E), dated the 11th October, 2021, entrusting certain
stretch of National Highway No. 561A, as specified therein to the
National Highways Authority of India.
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(5) S.0. 4202 (E), dated the 11™ October, 2021, amending Notification No.
S.0. 1395 (E), dated the 28" May, 2014 to substitute certain entries in
the Original Notification as specified therein.

(6) S.0. 4622 (E), dated the 9" November, 2021, entrusting certain
stretches of National Highway No. National Highway — 12 (New
National Highway — 52), as specified therein, to the National Highways
Authority of India.

(7) S.0. 4624 (E), dated the 9" November, 2021, entrusting certain
stretches of National Highway No. National Highway — 13 (New
National Highway - 169), as specified therein, to the National Highways

Authority of India.
[Placed in Library. For (1) to (7) SeeNo. L.T. 5882/17/21]

Notifications of the Ministry of Home Affairs
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(i) A copy (in English and Hindi) of the Ministry of Home Affairs, Notification

No. G.S.R. 554 (E), dated the 11" August, 2021, publishing the

Immigration (Carriers’ Liability) (Amendment) Rules, 2021, under Section

9 of the Immigration (Carriers’ Liability) Act, 2000.
[Placed in Library. SeeNo. L.T. 5503/17/21]

(i) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Home Affairs, under sub-section (2) of Section 3 of the
Registration of Foreigners Act, 1939:-

(1) G.S.R. 801 (E), dated the 15" November, 2021, publishing the
Registration of Foreigners (Amendment) Rules, 2021.

(2) G.S.R. 822 (E), dated the 23" November, 2021, publishing
corrigendum to the Notification No. G.S.R.801 (E), dated the 12"

November, 2021.
[Placed in Library. For (1 and (2), SeeNo.L.T. 5505/17/21]



10

[RAJYA SABHA]

I. Notifications of the Ministry of Finance
II. Report and Accounts (2020-21) of IEG, Delhi and related papers.
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l. (i) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. S.0. 3814 (E), dated the 17" September,
2021, extending the last date for filing of declaration under certain Direct
Tax Acts, specified therein, till the 31%' day of March, 2022, under sub-
section (1) of Section 3 of the Taxation and Other Laws (Relaxation and
Amendment of Certain Provisions) Act, 2020, along with Explanatory

Memorandum.
[Placed in Library. SeeNo. L.T. 5629/17/21]

(i) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. G.S.R. 831 (E), dated the 23" November,
2021, publishing the Income tax (32" Amendment), Rules, 2021, under
Section 296 of the Income-tax Act, 1961, along with Explanatory

Memorandum.
[Placed in Library. SeeNo.L.T. 5630/17/21]

(iity A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. 20 of 2021 (E), dated the 25th November,
2021, publishing the Guidelines under sub-section (4) of Section 194-0,
sub-section (3) of Section 194Q and sub-section (1-1) of Section 206C of
the Income-tax Act, 1961, under Section 296 of the said Act, along with

Explanatory Memorandum.
[Placed in Library. SeeNo. L.T. 5631/17/21]

(iv) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue) Notification No. G.S.R. 842 (E), dated the 1st December,
2021, publishing the Central Goods and Services Tax (Ninth Amendment)
Rules, 2021, under Section 166 of the Goods and Services Tax Act, 2017,

along with Explanatory Memorandum.
[Placed in Library. See No. L.T. 5626/17/21]
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(v) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue) Notification No. G.S.R. 581 (E), dated the 19th August, 2021,
amending Notification No. G.S.R. 413 (E) dated the 8th May, 2000, to
insert certain entries in the original Notification, under Section 159 of the

Customs Act, 1962, along with Explanatory Memorandum.
[Placed in Library. SeeNo. L.T. 5632/17/21]

(vi) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. G.S.R. 847 (E), dated the 6th December,
2021, imposing anti-dumping duty on imports of certain goods, specified
therein, originating in or exported from, the People’s Republic of China,
for a period of five years, from the date of publication of the Notification in
the Official Gazette, under sub-section (7) of Section 9A of the Customs

Tariff Act, 1975, along with Explanatory Memorandum.
[Placed in Library. See No.L.T. 5748/17/21]

(vii) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 31 of
the Securities and Exchange Board of India Act, 1992:-

(1) No. SEBI/LAD-NRO/GN/2021/26, dated the 30™ July, 2021,
publishing the Securities and Exchange Board of India (Bankers to
an Issue) (Amendment) Regulations, 2021.

(2) No. SEBI/LAD-NRO/GN/2021/27, dated the 30" July, 2021,
publishing the Securities and Exchange Board of India
(Infrastructure Investment Trusts) (Amendment) Regulations,
2021.

(3) No. SEBI/LAD-NRO/GN/2021/28, dated the 30" July, 2021,
publishing the Securities and Exchange Board of India (Real Estate
Investment Trusts) (Amendment) Regulations, 2021.

(4) No. SEBI/LAD-NRO/GN/2021/29, dated the 3 August, 2021,
publishing the Securities and Exchange Board of India (Credit
Rating Agencies) (Amendment) Regulations, 2021.

(5) No. SEBI/LAD-NRO/GN/2021/31, dated the 3 August, 2021,
publishing the Securities and Exchange Board of India (Protfolio
Managers) (Third Amendment) Regulations, 2021.
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No. SEBI/LAD-NRO/GN/2021/33, dated the 3™ August, 2021,
publishing the Securities and Exchange Board of India (Alternative
Investment Funds) (Third Amendment) Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/34, dated the 3™ August, 2021,
publishing the Securities and Exchange Board of India (Investment
Advisers) (Third Amendment) Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/35, dated the 3™ August, 2021,
publishing the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) (Third Amendment)
Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/36, dated the 5" August, 2021,
publishing the Securities and Exchange Board of India (Mutual
Funds) (Second Amendment) Regulations, 2021.
SEBI/LAD-NRO/GN/2021/38, dated the 6" August, 2021,
publishing  Corrigendum to  Notification No. SEBI/LAD-
NRO/GN/2021/35, dated the 3" August, 2021.

No. SEBI/LAD-NRO/GN/2021/39, dated the 9" August, 2021,
publishing the Securities and Exchange Board of India (Issue and
Listing of Non-Convertible Securities) Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/40, dated the 13" August, 2021,
publishing the Securities and Exchange Board of India (Share
Based Employee Benefits and Sweat Equity) Regulations, 2021.
No. SEBI/LAD-NRO/GN/2021/41, dated the 13" August, 2021,
publishing the Securities and Exchange Board of India (Alternative
Investment Funds) (Fourth Amendment) Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/42, dated the 13" August, 2021,
publishing the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) (Fourth Amendment)
Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/45, dated the 13™ August, 2021,
publishing the Securities and Exchange Board of India (Issue of
Capital and Disclosure Requirements) (Third Amendment)
Regulations, 2021.

No. SEBI/LAD-NRO/GN/2021/46, dated the 13" August, 2021,
publishing the Securities and Exchange Board of India (Substantial
Acquisition of Shares and Takeovers) (Second Amendment)
Regulations, 2021.
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(17) No. SEBI/LAD-NRO/GN/2021/47, dated the 7" September, 2021,
publishing the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) (Fifth Amendment)
Regulations, 2021.

(18) No. SEBI/LAD-NRO/GN/2021/48, dated the 7" September, 2021,
publishing Notification under the Securities and Exchange Board of
India (Certification of Associated Persons in the Securities Markets)
Regulations, 2007.

(19) No. SEBI/LAD—NRO/GN/2021/49, dated the 7" September, 2021,
publishing Notification under the Securities and Exchange Board of
India (Certification of Associated Persons in the Securities Markets)
Regulations, 2007.

(20) No. SEBI/LAD—NRO/GN/2021/52, dated the 26™ October, 2021,
publishing the Securities and Exchange Board of India (Issue of
Capital and Disclosure Requirements) (Fourth  Amendment)
Regulations, 2021.

(21) SEBI/LAD-NRO/GN/2021/55, dated the 9" November, 2021,
publishing the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) (Sixth Amendment)
Regulations, 2021.

(22) SEBI/LAD—NRO/GN/2021/56, dated the 9™ November, 2021,
publishing the Securities and Exchange Board of India (Mutual
Funds) (Third Amendment) Regulations, 2021.

(23) SEBI/LAD—NRO/GN/2021/57, dated the 9™ November, 2021,
publishing the Securities and Exchange Board of India (Alternative

Investment Funds) (Fifth Amendment) Regulations, 2021.
[Placed in Library. For (1) to (23) See No. L.T.5622/17/21]

(viii) A copy (in English and Hindi) of the Ministry of Finance (Department of

Economic Affairs) Notification No. S.0. 2844 (E), dated the 21%' August,
2020, appointing the 21%' of August, 2020 as the date on which certain
provisions of the said Act, as specified therein, shall come into force,
under Section 29 of the International Financial Services Centre Authority

Act, 2019.
[Placed in Library. See No. L.T. 5883/17/21]

13



14

[RAJYA SABHA]

(ix) A copy (in English only) " of the Ministry of Finance (Department of
Economic Affairs) Notification No. S.0. 2869 (E), dated the
26" August, 2020, publishing Corrigendum to Notification No. S.O.
2844 (E), dated the 21" August, 2020, under Section 29 of the
International Financial Services Centre Authority Act, 2019.

(x) A copy (in English and Hindi) of the Ministry of Finance (Department of
Economic Affairs), Notification No. G.S.R. 520 (E), dated the
30" July, 2021, publishing the Securities Contracts (Regulation)
(Second Amendment) Rules, 2021, under sub-section (3) of Section 30

of the Securities Contracts (Regulation) Act, 1956.
[Placed in Library. For (ix) and (x), See No. L.T. 5884/17/21]

Il. A copy each (in English and Hindi) of the following papers:—

(a) Annual Report and Accounts of the Institute of Economic Growth (IEG),
Delni, for the year 2020-21, together with Auditor's Report on the
Accounts.

[Placed in Library. See No. L.T. 5745/17/21]

(b) Statement by Government accepting the above Report.
[Placed in Library. SeeNo. L.T. 5745/17/21]

Report and Accounts (2020-21) of NIESBUD, NOIDA and related papers.

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND

ENTREPRENEURSHIP (SHRI RAJEEV CHANDRASEKHAR): Sir, | lay on the Table, a
copy each (in English and Hindi) of the following papers: —

(a) Annual Report and Accounts of the National Institute for Entrepreneurship

and Small Business Development (NIESBUD), NOIDA, for the year

2020-21, together with the Auditor's Report on the Accounts.
[Placed in Library. SeeNo. L.T. 5749/17/21]

(b) Review by Government on the working of above Institute.
[Placed in Library. SeeNo. L.T. 5749/17/21]

“Ministry of Finance (Department of Economic Affairs) has vide O.M. No. 01/15/Em/2001 (Part) dated

the 6™ December, 2021 informed that Notification No. S.0. 2844 (E), dated 21*" August, 2020 had an
error in the English version only and hence the corrigendum was issued vide Notification No. S.O.
2869 (E) dated the 26" August, 2021, in English only.
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Reports and Accounts of various programme, institution, authority and organisation

for various years and related papers.

fren w=mera # wrow w3t (st srequnt 9t : wRIey, § FrefeRad oAl & va-us
gfcT (3ot T fewal ) |9 Ueel IR Rl §:-
(i) (a) Annual Report of the Samagra Shiksha, Manipur, for the year 2019-20.

(b) Review by Government on the working of the above Programme.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 5855/17/21]

(i) (a) Annual Report and Accounts of the, Samagra Shiksha Programme, Union

Territory of Chandigarh, for the year 2020-21, together with the Auditor's
Report on the Accounts.

(b)Review by Government on the working of the above Programme.

(i) (a)

(b)
©)

(iv) (a)

(b)

©

(d)

V) (@

(b)

[Placed in Library. SeeNo. L.T. 5759/17/21]

Annual Report of the Samagra Shiksha, Universalization of Elementary
Education Mission (UEEM), Delhi, for the year 2019-20.

Review by Government on the working of the above Programme.

Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. SeeNo. L.T. 5886/17/21]

Annual Report of the Samagra Shiksha, UT of Lakshadweep, for the year
2019-20.
Annual Accounts of the Samagra Shiksha, UT of Lakshadweep, for the year
2019-20, and the Audit Report thereon.
Review by Government on the working of the above Programme.
Statement giving reasons for the delay in laying the papers mentioned at (a)
above.

[Placed in Library. See No. L.T. 5887/17/21]
Annual Report and Accounts of the National Bal Bhavan (NBB), New Delhi,
for the year 2018- 19, together with the Auditor’s Report on the Accounts.
Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. For (v)(a) and (b) SeeNo.L.T.5884/17/21]
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(vi) (a) Annual Report and Accounts of the National Bal Bhavan (NBB), New Delhi,
for the year 2019-20, together with the Auditor’s Report on the Accounts.
(b) Review by Government on the working of the above Institution.
(c) Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. SeeNo. L.T. 5755/17/21]

(vii) (a) Annual Report of the Odisha School Education Programme Authority,
Odisha, implementing the Samagra Shiksha, Odisha, for the year 2020-21.

(b) Review by Government on the working of the above Authority.
[Placed in Library. SeeNo. L.T. 5757/17/21]

(vii) (a) Annual Report of the Central Tibetan Schools Administration (CTSA),
Delhi, for the year 2020-21.
(b) Annual Accounts of the Central Tibetan Schools Administration (CTSA),
Delhi, for the year 2020-21, and the Audit Report thereon.

(c) Review by Government on the working of the above Organisation.
[Placed in Library. See No. L.T. 5890/17/21]

Report and Accounts (2020-21) of NCUI, New Delhi and related papers

ARG Horerd | ¥1od 73 (3 Y. ver. a1t : weiey, § frfaRed o= @t ve-us
gfer (3T AT <l /) FHT geel UR Vel §:-
(a) Annual Report of the National Cooperative Union of India (NCUI),
New Delhi, for the year 2020-21.
(b) Annual Accounts of the National Cooperative Union of India (NCUI),
New Delhi, for the year 2020-21, and the Audit Report thereon.
(c) Review by Government on the working of the above Cooperative Union.
[Placed in Library. See No. L.T. 5844/17/21]

Report and Accounts (2020-21) of REPCO BANK, Chennai and related papers.

it frare Y Aeiey, # frfaRed o3l @ ga- g gf (3t qur 2= #) |

Jeol UR T §:-

(a) Fifty-second Annual Report and Accounts of the Repatriates Co-operative
Finance and Development Bank Limited (REPCO BANK), Chennai, for the
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year 2020-21, together with the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Bank.
[Placed in Library. SeeNo. L.T. 5841/17/21]

SHRI JAIRAM RAMESH: His name is not here. ... (Interruptions)...
MR. CHAIRMAN: Whatever name | have approved, | am calling it. ... (Interruptions)..

I. Reports of CCPD, New Delhi for various years and related papers

Il. Report and Accounts (2015-16) of NCBC, New Delhi and related papers

lll. Reports and Accounts of various organisations for various years and related papers
IV. MoU between the Government of India and ALIMCO, Kanpur, Uttar Pradesh

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI A. NARAYANASWAMY) : Sir, | lay on the Table:-
l. (1) A copy each (in English and Hindi) of the following papers, under
sub-section (2) of Section 78 of the Persons with Disabilities Act, 2016:—
(i) (a) Annual Report of the Office of the Chief Commissioner for
Persons with Disabilities (CCPD), New Delhi, for the year
2015-16.
(b) Explanatory Memorandum on the above Report.

(i) (a) Annual Report of the Office of the Chief Commissioner for
Persons with Disabilities (CCPD), New Delhi, for the year
2016-17.
(b) Explanatory Memorandum on the above Report.

(ii) (a) Annual Report of the Office of the Chief Commissioner for
Persons with Disabilities (CCPD), New Delhi, for the year
2017-18.
(b) Explanatory Memorandum on the above Report.

(2) Statements (in English and Hindi) giving reasons for the delay in laying
the papers mentioned at (1) above.
[Placed in Library. For (i) to (iii), See No. L.T. 5848/17/21]
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II. (1) A copy each (in English and Hindi) of the following papers, under Section

15 of the National Commission for Backward Classes Act, 1993:—

(@)

()

Annual Report and Accounts of the National Commission for
Backward Classes (NCBC), New Delhi, for the year 2015-16,
together with the Auditor's Report on the Accounts.

Memorandum of action taken on the Annual Report of the National
Commission for Backward Classes, for the year 2015-16.

(2) Statement (in English and Hindi) giving reasons for the delay in laying

the papers mentioned at (1) above.

[Placed in Library. See No. L.T. 5842/17/21]

A copy each (in English and Hindi) of the following papers:—

(i) (a) Annual Report and Accounts of the Gram Bharti Mahila Mandal,

(il

(i)

()
©)

()
©)

)
)

Madhya Pradesh, for the year 2018-19, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Mandal.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5851/17/21]

Annual Report and Accounts of the NIC Institute of Technology,
West Bengal, for the year 2017-18, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Institute.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5855/17/21]

Annual Report and Accounts of the Manindranath Banerjee
Memorial Society, West Bengal for the year 2017-18, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Society.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5853/17/21]



(iv)

V)

(V)

(viD)

(viii)

(@)

()
(©)

(@)

)
)

()
©)

(©)
©)

(©)
)
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Annual Report and Accounts of the THREDZ Information
Technology Pvt. Ltd. Telangana, for the year 2018-19, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Company.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5856/17/21]

Annual Report and Accounts of the Bankura School of Hotel
Management, West Bengal, for the year 2017-18, together with
the Auditor's Report on the Accounts.

Review by Government on the working of the above School.
Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

Annual Report and Accounts of the Bankura School of Hotel
Management, West Bengal, for the year 2018-19, together with
the Auditor's Report on the Accounts.

Review by Government on the working of the above School.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. For (v) and (vi), See No. L.T. 5850/17/21]

Annual Report and Accounts of the Mahila Mandal Barmer Agor,
Rajasthan, for the year 2017-18, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Mandal.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5849/17/21]

Annual Report and Accounts of the Centre of Technology and
Entrepreneurship Development (CTED), Uttar Pradesh, for the
year 2017-18, together with the Auditor's Report on the Accounts.
Review by Government on the working of the above Centre.

Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5852/17/21]
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)

(x)

(xiD)

(i)

(xiv)

()
©)

(@)

)

(@)

(©)
©)

(@)

()

(@)

()
©)

(@)
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Annual Report and Accounts of the Madhumoy Srilekha Education
and Welfare Society, West Bengal, for the year 2018-19, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Society.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5854/17/21]

Annual Report and Accounts of the Mahatma Gandhi Seva
Sangh, Parbhani, Maharashtra, for the year 2020-21, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Sangh.
[Placed in Library. For See No. L.T. 5514/17/21]

Annual Report and Accounts of the Sri Dakshinya Bhava Samithi
Guntur, Andhra Pradesh for the year 2011-12, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Samithi.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. See No. L.T. 5515/17/21]

Annual Report and Accounts of the Amar Jyoti Charitable Trust,
Delhi for the year 2020-21, together with the Auditor's Report on
the Accounts.

Review by Government on the working of the above Trust.
[Placed in Library. SeeNo. L.T. 5516/17/21]

Annual Report and Accounts of the Society for Education of the
Deaf and Blind, Vizianagaram, Andhra Pradesh for the year
2011-12, together with the Auditor's Report on the Accounts.
Review by Government on the working of the above Society.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5517/17/21]

Annual Report and Accounts of the Vrindavan Shiksha Evam
Jankalyan Smiti, Kaushambi, Uttar Pradesh, for the year
2020-21, together with the Auditor's Report on the Accounts.



()

xv) (&)

()

(xvi) (@)

(©)

)

(xvii) (a)

()
©)

(xviii)  (a)

()
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Review by Government on the working of the above Samiti.
[Placed in Library. See No. L.T. 5518/17/21]

Annual Report and Accounts of the North Bengal Handicapped
Rehabilitation Society, Darjeeling, West Bengal, for the year

2020-21, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Society.
[Placed in Library. SeeNo. L.T. 5519/17/21]

Annual Report and Accounts of the Centre for Mental Hygiene,
Imphal, Manipur, for the year 2013-14, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Centre.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5520/17/21]

Annual Report and Accounts of the National Institute of Mental
Health Rehabilitation (NIMHR), Sehore, Madhya Pradesh, for the
year 2019-20, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Institute.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5512/17/21]

Annual Report and Accounts of the Narayan Seva Sansthan,
Udaipur, Rajasthan, for the year 2020-21, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Sansthan.
[Placed in Library. SeeNo. L.T. 5513/17/21]

IV. Memorandum of Understanding between the Government of India

[Department of Empowerment of Persons with Disabilities (Divyangjan),

Ministry of Social Justice and Empowerment] and the Artificial Limbs

Manufacturing Corporation of India (ALIMCO), Kanpur, Uttar Pradesh for
the year 2020-21.

[Placed in Library. See No. L.T. 5521/17/21]
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I. Notifications of the Ministry of Education
Il. Reports and Accounts of various educational institutes, universities and councils
for various years and related papers

SN Ir=YUT <dt: Held, § FAe=forRad ua |qHT uedl R vad -
l. A copy each (in English and Hindi) of the following Notifications of the Ministry of

Education (Department of Higher Education), under Section 37 of the Indian
Institutes of Management Act. 2017, along with Delay Statements:-

(1) No. 8-9/2021-Ts.V., dated the 27" August, 2021, publishing the
Indian Institute of Management Raipur Regulation, 2021.

(2) No. IIM/ASR/D/1/21-103, dated the 20" September, 2021,
publishing the Indian Institute of Management Amritsar
Regulations, 2021.

(3) IIMR/Admin/2021/61, dated the 26" October, 2021, publishing the
Indian Institute of Management Rohtak Regulations, 2021.

(4) No. 8-9/2021-TS.V., dated the 1 November, 2021, publishing the
Indian Institute of Management Jammu Regulations, 2021.

(5) No. 8-9/2021-TS.V(iv), dated the 12" November, 2021, publishing
the Indian Institute of Management Tiruchirappalli Regulations,

2021.
[Placed in Library. For (1) to (5) SeeNo. L.T. 5893/17/21]

Il. (A) (1) A copy each (in English and Hindi) of the following papers, under
sub-section (4) of Section 28 and sub-section (5) of Section 23 of the
Indian Institute of Management Act, 2017:—
(i) (a) Annual Report and Accounts of the Indian Institute of
Management (lIM), Sambalpur, Odisha, for the year 2019-
20, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5775/17/21]

(i) (a) Annual Report and Accounts of the Indian Institute of
Management (IIM), Visakhapatnam for the year 2020-21,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 5772/17/21]



(i) (a)

(b)

) (a)

(0)
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Annual Report and Accounts of the Indian Institute of
Management (IIM), Calcutta for the year 2020-21, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 5773/17/21]

Annual Report and Accounts of the Indian Institute of
Management (lIM), Amritsar for the year 2020-21, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) (i) (a) above.

[Placed in Library. See No. L.T. 5439/17/21]

(B) A copy each (in English and Hindi) of the following papers, under sub-section

(3) of Section 30 and sub-section (4) of Section 31 of the Central Universities

Act, 2009:—
(@
(b)

©)
ORCY
(b)

()

(i)  (a)
(b)

Annual Report of the Central University of Rajasthan, Ajmer,
for the year 2020-21.

Annual Accounts of the Central University of Rajasthan, Ajmer,
for the year 2020-21, and the Audit Report thereon.

Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 5777/17/21]

Annual Report of the Central University of Guajrat,
Gandhinagar, for the year 2020-21.

Annual Accounts of the Central University of Gujarat,
Gandhinagar, for the year 2020-21, and the Audit Report
thereon.

Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 5784/17/21]

Annual Report of the Central University of Odisha, Koraput,
Odisha, for the year 2020-21.

Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 6604/17/21]

23



24 [RAJYA SABHA]

(iv) Annual Accounts of the Central University of Kashmir, UT of Jammu

and Kashmir, for the year 2019-20, and the Audit Report thereon.
[Placed in Library. SeeNo. L.T. 5783/17/21]

(v) (@) Thirteenth Annual Report of the Dr. Harisingh Gour
Vishwavidyalaya, Sagar, Madhya Pradesh, for the vyear
2020-21.
(b) Review by Government on the working of the above University.
(2) Statement (in English and Hindi) giving reasons for the delay in laying

the papers mentioned at (1) (iv) above.
[Placed in Library. SeeNo. L.T. 5779/17/21]

(C) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 33 of the Manipur University Act, 2005:-
(a) Annual Report of the Manipur University, Canchipur, Imphal,
for the year 2019-20.

(b) Annual Accounts of the Manipur University, Canchipur, Imphal,

for the year 2019-20 and the Audit Report thereon.
(c) Review by Government on the working of the above University.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. SeeNo. L.T. 5767/17/21]

(D) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 23 of the Institutes of Technology Act, 1961:-
(a) Annual Report of the Indian Institute of Technology (IIT),
Bhilai, Chhattisgarh, for the year 2020-21.
(b) Annual Accounts of the Indian Institute of Technology (IIT),
Bhilai, Chhattisgarh, for the year 2020-21, and the Audit Report
thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5792/17/21]

(E) A copy each (in English and Hindi) of the following papers, under sub-section
(3) of Section 30 of the Mizoram University Act, 2000:—
(a) Annual Report of the Mizoram University, Aizawl, for the year
2020-21.
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(b) Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 5789/17/21]

(F) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (5) of Section 25 of the SPA Act, 2014:—
(a) Annual Report and Accounts of the School of Planning and
Architecture (SPA), Vijayawada, Andhra Pradesh for the year
2019-20, together with the Auditor's Report on the Accounts.
(b) Review by Government on the working of the above School.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. See No. L.T. 5445/17/21]

(G) A copy each (in English and Hindi) of the following papers, under sub-section
(3) of Section 27 and sub-section (4) of Section 28 of the Jamia Millia
Islamia, Act, 1988:-

(a) Annual Report of the Jamia Millia Islamia, New Delhi, for the
year 2020-21.

(b) Annual Accounts of the Jamia Millia Islamia, New Delhi, for the
year 2020-21, and the Audit Report thereon.

(c) Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 5765/17/21]

(H) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 22 of the National Institutes of Technology,
Science, Education and Research Act, 2007:-

©) (a) Annual Report and Accounts of the National Institute of
Technology, Calicut, Kerala, for the year 2019-20, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5766/17/21]

(i) (a) Annual Report and Accounts of the National Institute of
Technology, Goa, for the year 2019-20, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 5444/17/21]
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(iv)

)

(vi)

(viD)

(@)

(b)

(@)

(b)

(@)

(b)

(@)

(b)

©)

(@)

(b)
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Annual Report and Accounts of the National Institute of
Technology, Jamshedpur, Jharkhand, for the year 2020-21,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5762/17/21]

Annual Report and Accounts of the National Institute of
Technology, Arunachal Pradesh, for the year 2020-21, together
with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5764/17/21]

Annual Report and Accounts of the National Institute of
Technology, Sikkim, for the year 2020-21, together with the
Auditor’s Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5763 /17 /21]

Annual Report of the Indian Institute of Science Education and
Research (lISER), Tirupati, Andhra Pradesh, for the year
2020-21.

Annual Accounts of the Indian Institute of Science Education
and Research (IISER), Tirupati, Andhra Pradesh, for the year
2020-21, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5441/17/21]

Annual Report and Accounts of the Indian Institute of Science
Education and Research, Thiruvananthapuram, for the year
2020-21, together with the Auditor's Report on the Accounts.
Review by Government on the working of the above Institute.

(2) Statements (in English and Hindi) giving reasons for the delay in

laying the papers mentioned at (1) (i) and (ii) above.

[Placed in Library. SeeNo. L.T. 5442/17/21]
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(1) A copy each (in English and Hindi) of the following papers, under sub-

section (3) of Section 28 of the Indira Gandhi National Open University Act,

1985:-

(@)

(b)

Annual Report of the Indira Gandhi National Open University
(IGNOU), New Delhi, for the year 2020-21.

Review by Government on the working of the above University.
[Placed in Library. SeeNo. L.T. 5438/17/21]

(J) A copy each (in English and Hindi) of the following papers:—

Q)

(i)

(i)

(iv)

(@)

(b)

(@)

(b)
)

(b)

(@)

(b)

Annual Accounts of the Nagaland University, Lumani,
Nagaland, for the year, 2019-20, under sub-section (4) of
Section 32 of the Nagaland University Act, 1989 and the Audit
Report thereon.

Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5780/17/21]

Annual Report and Accounts of the Rashtriya Sanskrit
Vidyapeetha, Tirupati, Andhra Pradesh, for the year 2019-20,
together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above University.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5782/17/21]

Annual Report and Accounts of the National Institute of
Technical Teachers Training and Research (NITTTR), Kolkata,
for the year 2020-21, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 5761/17/21]

Annual Report and Accounts of the National Institute of
Technical Teachers Training and Research (NITTTR),
Chennai, for the year 2020-21, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 5760/17/21]
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)

(Vi)

(viD)

(viii)

(ix)

(@)

(b)
(©)

(@)

(b)
©)

@)

(b)
©)

(@)

(b)
(©)

(@)

(b)
)
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Annual Report and Accounts of the Mahatma Gandhi National
Council of Rural Education, Hyderabad, for the year 2018-19,
together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Council.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5894/17/21]

Annual Report and Accounts of the Mahatma Gandhi National
Council of Rural Education, Hyderabad, for the year 2019-20,
together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Council.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 4986/17/21]

Annual Report and Accounts of the Indian Council of Social
Science Research (ICSSR), New Delhi, for the year 2018-19,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Council.
Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

Annual Report and Accounts of the Indian Council of Social
Science Research (ICSSR), New Delhi, for the year 2019-20,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Council.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. For (vii) and (viii) See No. L.T. 4979/17/21]

Annual Report and Accounts of the Indian Council of Historical
Research (ICHR), New Delhi, for the year 2018-19, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Council.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 4985/17/21]
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(xi)

(xii)

(xiii)

(xiv)

(@)

(b)

@)

(b)
©)

(@)

(b)
)

(@)

(b)

(@)

(b)

(©)
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Annual Report and Accounts of the All India Council for
Technical Education (AICTE), New Delhi, for the year 2020-21,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 5447/17/21]

Annual Report and Accounts of the Central Institute of Classical
Tamil (CICT), Chennai, for the year 2019-20, together with the
Auditor's Report on the Accounts.

Statement by Government accepting the above Report.
Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. See No. L.T. 5446/17/21]

Annual Report and Accounts of the National Institute of
Educational Planning and Administration (NIEPA), New Delhi,
for the year 2019-20, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5448/17/21]

Annual Report and Accounts of the National Institute of
Technical Teachers Training and Research (NITTTR),
Chandigarh, for the year 2020-21, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 5440/17/21]

Annual Report of the Indian Institute of Science (IISc),
Bangalore, for the year 2019-20.

Annual Accounts of the Indian Institute of Science (IISc),
Bangalore, for the year 2019-20 and the Audit Report thereon.
Review by Government on the working of the above Institute.
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(d) Statement giving reasons for the delay in laying the papers

mentioned at (a) and (b) above.
[Placed in Library. See No. L.T. 5443/17/21]

Report and Accounts (2019-20) of CIF, Mumbai and related papers.

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. MUNJAPARA MAHENDRABHAI): Sir, | lay on the Table, a
copy each (in English and Hindi) of the following papers:-
(a) Annual Report and Accounts of the Childline India Foundation
(CIF), Mumbai, for the year 2019-20, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above
Foundation.
(©) Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
[Placed in Library. SeeNo. L.T. 5845/17/21]

STATEMENT BY MINISTER

Status of implementation of recommendations/observations contained in the Two
Hundred and Twenty-ninth Report of the Department-related Parliamentary Standing
Committee on Home Affairs

TE HATT A o H3il (3 e v« wRiey, § U aifds- 19 fegemdt nemRt &
TeE IR G el & g § QT e T8 B deel S it affia &
&1 91 I gfides 4 sfafdee RabiiRen/ A Rhdl & draf=g ol AT & deer §

U IThed [T TSl IR X g
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MOTION FOR ELECTION TO THE COUNCIL OF THE INDIAN INSTITUTE OF
SCIENCE, BANGALORE

fRrem w30; Jonm divie e iR Serveherar @3t ¢ efig wae) : "8Gy, #

TR IRt IUTRI BT §:-

" fop wRG fasm dxem, §eR & fafrem & fafae 3.1 8k 3.1.1 & 9 ufed 99
IR D) AUt ik e & gema oiR ueem & foly Ao & ©< 9.1(F) #
3fAfdee IUeEl & ATAROT H, I8 FHT IF AT A, S 91 gl Fer <, dq
TR § ¥ TP 96 dl IR 94 & BRIGIA 2022-2025 & foly R fasm
AR, AR DI YRYG BT AGH 8 & o1y Faiferd B3+ & Hriare al”

The question was put and the motion was adopted

MOTION FOR ELECTION TO THE CENTRAL SILK BOARD

THE MINISTER OF COMMERCE AND INDUSTRY; THE MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION; AND THE MINISTER OF TEXTILES
(SHRI PIYUSH GOYAL): Sir, | move the following Motion:—

"That in pursuance of Section 4(3) (c) and Section 4(5) of the Central Silk Board
Act, 1948, read with Rule 5(1) of the Central Silk Board Rules, 1955, this House do
proceed to elect, in such manner as the Chairman may direct, two Members from
amongst the Members of the House to be members of the Central Silk Board.”

The question was put and the motion was adopted

MATTER RAISED WITH PERMISSION

SHRI  P. CHIDAMBARAM (Maharashtra): Please allow half a minute.
...(Interruptions)....

SHRI  ANAND SHARMA (Himachal Pradesh): We have given notice.
...(Interruptions). ..

it |ATafar: YD AIfeT ST TS ... (@A) Please, | have not received any
notice. Once | receive it, | will go through it. 3T g T 37T S8 TR 96 SISV
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...(&gYT)... And, regarding the other notices by Sushmitaji and Sivadasaniji, | have
not admitted them. ... (Interruptions)... What is this? You all belong to one party,
| thought. ... (Interruptions)...

SHRI ANAND SHARMA: Sir, | just want to mention the notice. ... (Interruptions)...

MR. CHAIRMAN: No, you can't. | know the rule. If you have sent notice, | have not
received any. No...(Interruptions)... Now, Zero Hour, Dr. Sasmit Patra.
...(Interruptions)... If notice is there, | will go through the notice and then get back
to you. ...(Interruptions)... Please...(Interruptions)...

Need for additional housing units under the Pradhan Mantri Aawas Yojana (Gramin)
for the State of Odisha

S1. QR¥A g (3NFSTM) : FHMRT AEIGY, 319 A SR 3ifaR BT HaH I 8 fh
T FHA AT Aol R INfSIn # O aRE 1 8RB requirement
... (G .. 11 SR ®1 e & AT-1g 727 /21 &l T4 YSH® Sff 7 b
WRHR Bl UH gl fordh o ... @agm). ..

MR. CHAIRMAN: Nothing will go on record. ... (Interruptions)... Don't talk against
the rules; don't quote the rules and don't violate the rules. ... (Interruptions)...

S1. AR 9 : RH S SfeaRad fhar 2. @@aum)... fow ave & offsen
I Bl Ud R, dl 89k =R, Sl fb 3foRs! W Uicd W indentified

MR. CHAIRMAN: | think you seem to be determined not to allow the House to run
and deprive the Members of their rightful opportunity. ... (Interruptions)... It is very
clear. ... (Interruptions)...

1. AR T : STR! AT Ui et A AFRITAT B D MATTRT 81 .. (TIET). ..
ST g IRGR I A &R & fb S Ui oRg, =1 89T T |3l STarT
AT 6 R ... (ALT). ..

DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.
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SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

MR. CHAIRMAN: [s it the way? ...(Interruptions)... s it the way? This is not the
way. The House is adjourned to meet at 12 o'clock.

The House then adjourned at six minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. DEPUTY CHAIRMAN /n the Chair.

OBSERVATIONS BY THE CHAIR

MR. DEPUTY CHAIRMAN: Question No.181. ...(Interruptions)... Question Hour.
...(Interruptions)... AT 3= SiT, Question Hour # point of order =Tl BT &l
...(ddYT)... Itis not allowed as per the rule. ... (Interruptions)... | can tell you that.
... (Interruptions). .. 39 FATY f MY HET FT ATET &2

sft 31 Tl (FEATaa Ueen): A SYMHIRT H8Ied, H JITUdT & Bl 256(2)
B TP o ST él Rule 256 relates to Suspension of a Member. Rule 256 (1) deals
with the process. Then, | come to Rule 256 (2) and the proviso. Rule 256(2) says,
"If a member is so named by the Chairman, he shall forthwith put the question on a
motion being made, no amendment, adjournment or debate being allowed, that the
member (naming him) be suspended from the service of the Council for a period not
exceeding the remainder of the Session: Provided that the Council may, at any time,
on a motion being made, resolve that such suspension be terminated.”" The words
are "at any time". That is why, | have raised this point. Myself and my colleague,
Shri P. Chidambaram, have moved the motion. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: | am coming to that. 3TTAH HFHII TRIRES BT S Aifed
S 5. (@ag)... U e 39 #4301 a1d G| ... (aeH). ..

SHRI ANAND SHARMA: Sir, please allow me. ... (Interruptions).. | have to draw the
attention of the Chair. ... (Interruptions)...

it STQUMRT : WIS, H 39S a1 G ofl B ... (L), . .MU A AIRHA
BI S AIfCH &A1 2, I/ TR H 3MIh! 39T JifeoTdeH & V&1 §l. .. (Fae ). ..
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SHRI ANAND SHARMA: It is very important. ... (Interruptions)... Please allow me.
...(Interruptions)....

MR. DEPUTY CHAIRMAN: | have heard you. ... (Interruptions)...

SHRI ANAND SHARMA: Sir, allow me just one minute. ... (Interruptions)... | want to
draw to your attention to page 316 of 'Rajya Sabha at Work'. | come to the last
paragraph. That was 14™ of December, 1967 when Shri Jaisukhlal Hathi was the
Leader of House and Shri Raj Narain was suspended. Thereafter, it says, "The
House was adjourned for lunch-recess. When the House reassembled, the member
continued to sit in the House. A motion was moved by a member that the House be
adjourned. It was accordingly adjourned. After the House reassembled, upon a
motion moved and adopted, the suspension of the member was terminated.”" Sir,
we have given notice for the termination of the suspension. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: | am coming to the notice. ...(Interruptions)... 3T S,
319 3T HYAT W g1 Geil A9 S Al far &, § I IR H a1 ¥81 &l Hon.

Members, when the House met this morning, Shri Anand Sharma, Deputy Leader of

the Indian National Congress, gave notice to the hon. Chairman, Rajya Sabha, of his
intention to move a motion under proviso to Rule 256 (2) for termination of the
suspension of 12 Members of the Rajya Sabha, who were earlier suspended by the
House on 29" November, 2021. He raised this matter in the House also immediately
after laying of Papers. On his persistent demand, hon. Chairman observed that he
would examine the notice given by Shri Anand Sharma. | have now been informed by
the hon. Chairman that the notice given by Shri Anand Sharma is not accompanied by
the motion which he intends to move in the House and, as such, the notice given by
Shri Anand Sharma is inadmissible. | may also add here that a motion can be moved
in the House by any member with the consent of the hon. Chairman only. Thank you.
~(Interruptions).. Q. No. 181 ..(Interruptions).. Shri V. Vijayasai Reddy.
..(Interruptions)...
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ORAL ANSWERS TO QUESTIONS

Payment of MGNREGA dues to Andhra Pradesh

*181. SHRI V. VIJAYASAI REDDY: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether it is a fact that nearly 35,000 crores of second tranche of Mahatma
Gandhi National Rural Employment Guarantee Act (MGNREGA) dues are pending
with the Ministry to Andhra Pradesh;

(b) whether Government of Andhra Pradesh has sent request for early release of
above dues so as to enable it to pay to workers; and

(c) if so, what steps Ministry has taken to release the amount?
THE MINISTER OF RURAL DEVELOPMENT (SHRI GIRIRAJ SINGH): (a) to (¢) A
statement is laid on the Table of the House.

Statement

(a) to (c) There is no pending liability for wage component as on 08.12.2021 under
Mahatma Gandhi National Rural Employment Guarantee Scheme (Mahatma Gandhi
NREGS). As informed by the State of Andhra Pradesh through Scheme MIS
(NREGAsoft), Rs. 1341 Crore is getting reflected as payment due for material and
administrative components as on 09.12.2021.

A proposal from the State of Andhra Pradesh has been received by this Ministry for
release of funds for material and administrative components. The proposal was
examined in detail and the State was requested to submit a detailed proposal as per
the provisions of the Act and associated guidelines.

SHRI V. VIJAYASAI REDDY: Sir, according to the Andhra Pradesh Government, dues
under MGNREGA are approximately around Rs. 4,976 crore. ...(Interruptions)...
The pending material component, according to the State Government, is 76 per cent.
...(Interruptions)... In fact, in the reply, the Union Government has clarified that dues
relating to material component are only Rs.1,341 crore. ... (Interruptions)...
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it STqUTafy : R Feed TR & RPbls H 1T &l ... (e ). ..

SHRI V. VIJAYASAI REDDY: Sir, can the Minister explain why there is the delay in
clearing the dues? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please be brief. ... (Interruptions)...

SHRI V. VIJAYASAI REDDY: Can the Minister also explain as to why there is a
disparity in clearing material component that is due to Andhra Pradesh even after
submission of all documents and even after submission of all the clarifications?
...(Interruptions)... Inspection has been conducted by the Central Government.
...(Interruptions)....

it iRt Rire: STawmufay #Feiey, o1y Ueel & U Ht oldR &1 99ic § 9617 I8 2
..(AU)... S d& A1 96 1 ®al § & ASIRIA &1 441 91t §
... (GU)... S 3R A STRITAT 3R CHIdhel Ul &l ...(@ae). ..
e 9 ot sfifse RIS den sfifecs SuAIfiar wor u= &1 Sifard & 1, drerd
difse o RUIC 3R agell W YR HRATg &1 [JaR0 BHT 3MaegD 2
.. (FAYUT)... B el & {7 Ueb dipurdl &1 R & e § Jfaa wrAr, e
IR IR HOIgR] AT AHHT T U 60:40 BT, AUl 98 H dcb W<l H TS A
Pl Prg AXHR DI IIOE), hg G¥HR gRT A5l s g3 diifse RAS, A9d
AR R, <=1 9a gd &1 RUlE R IRIT dRATS BT 8F1, IRd IRBR b
gR1 iR fo<iia srgemas & srgurer &1 gMAfead &1 ool B ... (@auH). ..
B TSIl H HOIGY ... (AYT)... BH 3T A Y A 1 o1 I §s &, S9H
FrferRad Sifai Ui g8 21 ... (@auT)... 396 IR H I AREHR H 1 A7 T8
21 ST WBR & §IRT &1 T3 T, O 3fifee RUE # =il 75 iy &iR I ofic
H SeIRT 18 IR 379 H A T8l Wl 8, ... (FALT). .. 59 g W BR0T /T T
2l

... (). .. AR 78 H e IR 1R 40 UIerd ¥ o718 @d a1l &l ... (G ). ..

$l IUMHRT : AR GERIEIU, Y ART YT el Syl .. (G, . BT
Y AE B FaTdd g SIfY| I8 D] ARDR Bl ... (L) .. ITh] 813d
H FTe 3R JaTdl Y8 &l ARHR Bl ... (@GHH). ..

SHRI V. VIJAYASAI REDDY: Sir, due to the pandemic, Andhra Pradesh has seen
reverse migration of labour from cities to rural areas, which has created additional
demand for work under MGNREGA. ...(Interruptions)... For this, Andhra Pradesh has
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issued thousands of new job cards and has created crucial assets like buildings,
anganwadis, village secretariats and Rythu Bharosa Kendras etc. ..(Interruptions)...
This has raised the costs incurred by Andhra Pradesh. ..(Interruptions).. However,
the Central Government has misconstrued the utmost utilization of funds by Andhra
Pradesh Government by falsely accusing the State Government of Andhra Pradesh of
inflating MGNREGA costs, -- it is not correct -- even though the Centre has
inspected the MGNREGA records of the State and found no discrepancies.
..(Interruptions)... There are absolutely no discrepancies. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please be brief. ..(Interruptions)...

SHRI V. VIJAYASAI REDDY: Can the Minister state on what basis the Union
Government is making false allegations saying that costs have been inflated?
~(Interruptions).. Why has the Centre not released the pending dues even after
inspecting MGNREGA records? ...(Interruptions)...

21t fiR=rer Rig : Sugwafc Aeiqa, # e w1egd A A0 G Bl Y bgil
5 ST faiT SR 3R IHB! Sl dh-ld] Uleelvd &, Sd! ShRI ail Bl

... (TG, ..

MR. DEPUTY CHAIRMAN: Please. ..(Interruptions).. Please go back to your seats.
..(Interruptions)...

it FIR=TST R« &9 31y <9 &1 3141 I 45,867 (AHTH). .

it SUQUTIRT : AT FERATY, I H ©idhle odhR A Iog U & wod TS
IRISR - & SNASE T2 Bl ...(FdYTq)...Please go back to your seats.
..(Interruptions).. ~ I& T IR Tl A FIET AR B Tl SIoTQ)
..(TALT). .. 31TT TR 7= DI 1 deprive X I Tl ... (GLT)....

st iR R« 3§ o uew &1 91 gHfRaa wxen asar § 6 e feq
... (FAYT)... ST 1 39 701 75 2, g8 Mo R Miegd 9U 4 &s GReR
HRAT DX .. (FLT). ..

SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, | request the hon. Minister
~.(Interruptions)... There are so many complaints with regard to the State of Andhra
Pradesh. ..(Interruptions)...
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MR. DEPUTY CHAIRMAN: Members cannot come to the other side.
..(Interruptions)... Please go to that side. ..(Interruptions)... Please.
..(Interruptions).. Members cannot come to the other side. ..(Interruptions)..
Please go back to your side. ..(Interruptions).. Please, | am telling you.
..(Interruptions)... Please go back to your side. ...(Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, | request the hon. Minister
.(Interruptions).. There are so many complaints in respect of Andhra Pradesh.
~(Interruptions)... The present Government did not pay the amount ...(Interruptions)...
for works already done under MGNREGA. ..(Interruptions).. The MGNREGA funds
are also diverted by the State Government and utilized for some other purposes.
~.(Interruptions)... The court proceedings are also there, and after the intervention of
the court only, they made some payments. Subsequently, the Government misused
most of the MGNREGA funds. ...(Interruptions)

MR. DEPUTY CHAIRMAN: Please be brief. ..(Interruptions) Ravindraji, be brief.
..(Interruptions)

SHRI KANAKAMEDALA RAVINDRA KUMAR: Therefore, | want to know from the hon.
Minister as to what steps you have taken in respect of diversion of funds and non-
payment of the MGNREGA funds to the contractors. ...(Interruptions)

MR. DEPUTY CHAIRMAN: Please sit down. ..(Interruptions).. Please sit down.
..(Interruptions)...  Please be brief. ..(Interruptions).. Please. ..(Interruptions)..
Please be brief. ...(Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: | would like to know whether such
complaints are addressed and directed to see to it that the payments are made to the
contractors. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please be brief. ..(Interruptions).. No; you are not
allowed. ..(Interruptions)...

sit iR e« AT Suwlia 7816y, AFFR 99 o Sl 999 3o/l
2..(FaY).. g3 9 U3 R dis feuolt 981 o3l g, wife #X o 0 dls
RIGIIT T el B .. (AL, .5 ST H BT, (@EEH).. 39 IR HRIare! B
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& foIy .. (@A ). . g9 ID] HRT f&AT Bl .. (@@au™). .3FR §7d6 U U4l Bl
G ©..(@aE™)..d 3 g9 98 a1 foad # T S1..@aem).. 5 99 W) SRIdare!
BRI .. (FIT). .

SHRI PRASANNA ACHARYA: | want to know from the Minister whether it is a fact that
in some of the States, the minimum wage rate of ten States is more than the wage
rate of MGNREGA. ..(Interruptions)...

SNt STFUTfT : S AET 99 I H 8, they may kindly go back to their side.

..(Interruptions)... Please, go back to your side. ...(Interruptions)...

SHRI PRASANNA ACHARYA: That is one of the reasons why more labourours are
interested in State projects than the MGNREGA projects. ..(Interruptions)... So, |
would like to know from the Minister whether the Government is considering to raise
the MGNREGA wage rate at par with the State wage rate of the respective States.
.(Interruptions)...

it SURUTAFA : A AT ST, &Y STaTe ST . (aET).

st ik Rie : Stwwmla Je8icy, 89 98 ISal & g1 FgiRa &) |
B, (AT, .STh AT B 1. . (GT). . 74 A 20 UL DI & I BT B1H

ERIRIINGCEL )W

1} STAHTIR : 1. TH. 2GRS Sil, AT YT 92 S| . . (HGE). .

DR. M. THAMBIDURAI: | am thankful to the hon. Prime Minister of India for
sanctioning more funds for MGNREGA Programme. At the same time, | request the
hon. Minister because like in Andhra Pradesh, many other States are requesting for
funds to be allocated quickly for implementing the programme. ...(Interruptions)...

| would like to know as to what action the Government is going to take to fulffill
hon. Prime Minister's programme fully, for sanctioning the money to the State
Governments. ...(Interruptions)...

sft AR~ Rie : STl w8iey, § AMFI 9 &1 gIdre <A1 aTed
El..(@@UH).. H AU ISR B {6 g3 &1 fee &1 99y e Sl
..(AY).. 3R 2013-14 T&H <@ SAM,..(@GH).. 2006-07 ..(@GL).. AR
2013-14 H..(@@gH).. $d gord M 9. (@@g™).. TH R, B8 9l
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1S, . (AAUH).. WEC AdeR HRIS. . (FAUH).. 2014-15 A .. (@GLH).. 2021-22
qP .. (TGET). .

it SUHUTIRY : IS It H 7 MY .. (@A), . T AT TSR 3T1- 379+ Hie )}
el STG .. (@A), . 3R 33 AISS 7 MY .. (@aH).. H 39 o8 A0 dewii |
3IIRIY BRI §|.. (). . Please. ... (Interruptions)...

it IR e : <1 SR, (@aam™). . FaTeli Wige Wi BRIS| .. (QE). . 3R
Refiot @1 15 Y. @@gs).. <1 oRis..@auM).. 3 949, (@aHH). .aRE
TOR..(@QHM)..q1 | 99 @xie o, ..(@auH).. JEL.@agH). 9R
NG . (AYT).. IR .. (FGHH). . 89K &9 91 el § &5 &1 B fhar gl
..(GH).. By U4 B .. (GEH).. ST 441 H341 & Igcd H .. (@EE).. BRI
BTl H AU <ET [ .. (@A), 389 RIS (ST, . (@ae™).. a1 H FHl W ga
SITET. . (@Y. . R qUIS .. (@A), T8l I8 Bl .. ()., T I8 B Bl
M fhar B ..(@AUF).. $ad a9 & ol (@Y ). VAT Blg 9T T8l
2..@agr).. .. @ag). st RS @auE). g Y S9e 91 91d
PHIE. . (@AY, . G, a9 F9171 .. (@GH). . person day. . (). T 396
P H..(@AIH).. ..(FGUH).. I8 9a1ad H .. (GEH).. qﬁesﬁl (TET)..
60:40 BT AT| ..(EALT).. TA1 foTel BT (BTl .. @aur). .89 forar gafey fdan
b Pl SINBEIS] S ... (FAUH). .. Pel AR SHRTFR
%ﬁl..@ﬂﬂﬂ)ﬂﬂﬁﬁﬂ?ﬁﬂﬁﬁﬁ#%%ﬁ (@A), 9 &
3SR . (@), ISR A ST, . (@ae). 31K asset 41 f&TTI .. (@@EH). . 3FR 39
UH ok <G Ol U8t Afearell & 9RieRl haa 48 ufaerd off, 39 54.12 Uferd
2l...(@IGH)...3FR NREGA-SOFT H 3YR SR dl U8l 76 ARG 2T, 319 I8 11.33
DHRIS 2l 31F 99 URIRId AN Bl ITdb! HE-Id BT UHT WY bl H oI 81 &, I8 94
IR & HIRN G B ... (G, .. STFHTIRT 1S, § IT ST Dl (& I8
U1 gTal | AR ST A1, 39 AN AR S & Aged | 98 WY Grdl H ST 2|
...(TAYT)...Ygel UTH YAl H 22 9 29 IR B 2, 3F Hdal A1 IFover 8l
El...@@ag™)... SN B H I8 Ugel 49 URTeIa o1, 319 69 Uferd &9 $iY &t § o
T B UE ARKIT URe™H 17 Tirerd o, 819 61 Ufrerd g1.... (@9 ). ..

£ ITQHTART : HUAT GEY H ST AT BRI g AT - 182...(FAY)... The
questioner not present. AT |31 i
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*182. [ The questioner was absent. ]
Development of roads in Himachal Pradesh

182. MS. INDU BALA GOSWAMI: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:
(a) whether Government has increased the Central Road Fund (CRF) for
development of roads in Himachal Pradesh;
(b) if so, the details thereof;
(c) whether Government proposes to formulate a special programme for tourism
development around National Highways;
(d) if so, the details thereof; and
(e) the scheme Government presently have for the maintenance and safety of the
roads in other hilly States of the country, including Himachal Pradesh?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI): (a) to (e) A statement is laid on the Table of the House.

Statement

(a) and (b) This Ministry allocates funds to the State Governments / Union
Territories (UTs) including the state of Himachal Pradesh for development and
maintenance of State Roads under the Central Road & Infrastructure Fund (CRIF)
and Economic Importance & Interstate Connectivity (EI& ISC) Schemes as per the
provisions of the CRIF Act, 2000 (i.e. the Central Road Fund Act, 2000 amended by
the Finance Act, 2018) amended by the Finance Act, 2019, Allocation of funds is
based on 30 percentage weightage to fuel consumption and 70 percentage weightage
to geographical area of the State/UT. The details of accrual/ allocation of funds and
the funds released for State roads under CRIF scheme for the State of Himachal
Pradesh in the last three years and current year is as under:

Amount in Rs. crore

2018-19 2019-20 2020-21 2021-22
Accrual | Release | Accrual | Release | Accrual | Release | Accrual | Release
98.98 92.56 103.27 87.12 97.27 95.95 99.69 99.69

T Original notice of the question was received in Hindi.
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(c) and (d) The Ministry is primarily responsible for development and maintenance
of NHs. The Ministry has connected several places with Tourism potential with high
quality National Highways to improve commuter experience. The Ministry takes up
suitable project of tourist place connectivity as recommended by the state.

(e) The Maintenance and Repair (M& R) of stretches of NHs, where either
Development works have commenced or Operation, Maintenance and Transfer
(OMT) Concessions/ Operation and Maintenance (O& M) Contracts have been
awarded, are entrusted to the Concessionaires/ Contractors till the Defect Liability
Period (DLP)/ the Concession Period. M& R of balance stretches of NHs are carried
out annually as per available budgetary outlay, inter-se priority and traffic density to
keep such NHs in traffic worthy conditions.

Road Safety is a continuous process and is taken up as integral part of
development of NH Project and separate projects are also taken up for rectification of
identified road accident black spots on NHs of country including hilly states and
Himachal Pradesh.

2} ffe SR Te @ : HEISY, SR 99T Ued W N fegr T B

S U1 TRl : SUFHTRT Helad, § H3i1 S A qo1 Arsd gl ... (agr). .

it SURIF : I8 U A Uoel o SR 2. (@@EH).. If your question is

related to Himachal Pradesh only then you can put.... (Interruptions)... The question
is related to Himachal Pradesh. ... (Interruptions)...

STI<I /YT Tl: I8 general question B

MR. DEPUTY CHAIRMAN: Any supplementary? No supplementary. % H&IT 183 -
Tt U1 SIS PR S|

Status of National Highways across the Country

*183. SHRI PRAKASH JAVADEKAR: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) a comparative chart of National Highways across the country in 2014 and that in
2021

(b) the steps taken to improve the quality of roads;
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(c) the number of projects of National Highways which were completed during the
last seven years which were pending or incomplete for many years; and

(d) the critical road link projects that have been undertaken during the last seven
years?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI): (a) to (d) A statement is laid on the Table of the House.

Statement

(a) The total length of National Highways (NHSs) in the country has increased from
about 91,287 km to about 1,40,937 km since April, 2014 till date.

(b) Various steps are taken up by the Government to monitor and check the
construction quality and work progress of NHs. All NHs are constructed as per quality
standards specified in the Ministry and Indian Roads Congress (IRC) specifications.
The sub- standard works found, if any, are rectified and re-laid as per specifications.
This is ensured by appointment of consultants as Authority’s Engineer/Independent
Engineer for day-to-day supervision for implementation of quality assurance/control
as specified in contract/ concession agreement. In case of any defaults, action
against defaulting agencies are taken as per the provisions of agreements.

(c) Out of total 110 NHs languishing projects in about 9,250 km length entailing
estimated investments of more than Rs. 1,77,000 crore, 54 projects have been
completed in about 3,680 km length costing about Rs. 49,000 crore with policy
interventions such as One Time Fund Infusion Scheme (OTFIS), substitution,
suspension, regular monitoring, review and corrective action, etc.; 49 projects in
about 4,970 km costing about Rs. 1,13,000 crore are in various stages of progress
and are targeted for completion by FY 2023-24.

(d)  During 2014-15 to end of November, 2021 of financial year 2021-22, projects in
about 82,058 km have been awarded and completion has been achieved in about
68,068 km length of roads. The Ministry has taken up numerous critically important
projects.

Bharatmala Pariyojana Phase—l, approved by the Cabinet Committee on
Economic Affairs (CCEA) on 24.10.2017, includes development of 24,800 km length
of Greenfield Expressways / Access Controlled Highways / Economic Corridors,
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Inter-corridor and feeder roads including National Corridors Efficiency improvement
projects, Border and International connectivity roads, Coastal and port connectivity
roads and balance subsumed about 10,000 km under National Highways
Development Projects (NHDP). So far works in about 19,482 km have been awarded
and completion in about 7,952 km length has been achieved under the programme.

The programme inter-alia envisages development of about 22 Greenfield
Expressways / Access Controlled Highways in about 8,400 km length for a total cost
of about Rs. 3.6 lakh crore. So far, projects in about 5,065 km have been awarded for
total capital costs (TCC) of about Rs. 2,30,489 crore; out of these works in about
1,225 km have been completed. Projects in about 500 km with TCC of about Rs.
26,012 crore are at bidding stage; balance length of about 2,844 km are at pre-
construction/project preparation stages entailing approximate TCC of more than
about Rs. 1,00,000 crore; these projects are targeted for award during current
financial year 2021-22 and 2022-23 in phased manner. All these projects are targeted
for completion in phased manner by 2024-25.

The Ministry has also initiated conceptualization of additional 27 Greenfield
Expressways/Access Controlled Highways for approximate total investment of about
Rs. 3.6 lakh crore.

Some of the other major projects providing critical linkage completed during
December, 2017 onwards are Eastern Peripheral Expressway (135 km costing Rs.
4,418 crore), Delhi-Meerut Expressway (82 km costing Rs. 8,346 crore), Shillong —
Nongstoin — Tura (261 km costing Rs. 2,319 crore), Nechipu — Hoj (252 km costing
Rs. 2,037 crore), Babatpur — Varanasi connectivity (17.25 km costing
Rs. 813 crore), etc.

In general, out of total length of about 6,000 km, projects in about 5,645 km
have been awarded under Phase A of Special Accelerated Road Development
Programme in the North East Region (SARDP-NE) including Arunachal Pradesh
Package of roads and completion has been achieved in about 3,975 km.

Out of 5,422 km length of NHs/State road projects awarded under special
scheme for development of roads in Left Wing Extremism (LWE) affected areas
costing Rs. 8,996 crore, 5,038 km have been completed. All the balance works are
targeted for completion by 2022-23.

Out of total 53 projects in about 890 km under entire Chardham Mahamarg
Pariyojana, 38 works in 647 km costing Rs. 8,379 crore have been awarded out of
which 25 works amounting to Rs. 6,470 cr. in length of 474 km have commenced and
13 works amounting to Rs. 1,908 crore in 172 km have been completed. Overall
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561 km length have been completed so far. Total expenditure of Rs. 5,730 crore have
been incurred so far. The projects are targeted for completion by December, 2024.

Of about 1,100 km identified under National Highway Interconnectivity
Improvement Programme (NHIIP) under World Bank Loan Assistance, projects in
about 990 km have been completed with total expenditure of about Rs. 5,565 crore.

Under Green National Highways Corridor Project (GNHCP) under World Bank
Loan Assistance, development of about 781 km length of NHs are envisaged in the
States of Himachal Pradesh, Rajasthan, Uttar Pradesh and Andhra Pradesh, with
loan assistance of the World Bank with a total loan amount of US $ 500 Million and
total project cost of Rs. 7,662.47 crores. Projects in 288 km have commenced so far.

Projects for development of about 807 km NHs costing about Rs. 19,500 crore
have been awarded under Japan International Cooperation Agency (JICA) Loan
Assistance. These projects are targeted for completion in a phased manner by
December, 2028.

About 14 major bridge / tunnel projects in about 108 km costing about
Rs. 18,173 crore have been completed under various programmes since 2015-16.

Further 27 such projects, awarded since 2016-17 in 196 km costing
Rs. 29,374 crore, are targeted for completion in phased manner by 2024 -25.

10 more tunnel projects in about 43 km with approximate costs of about
Rs. 8,270 crore are at project preparation stages.

2} THIET ATSHY : SUGHULT IS, H Uob AW gl § Al Hd alib A HaTd
UB V&l § 3R gl i T8 (<1 71 X1 8. (Fae ). .

it STHHTTRT : 319 FATA G 1. (FGET). ..

it YT ATTSHR : T8 Opposition ATBAT DI BT B I8T 2. (TGETH). ..

Y STRTafy : 37T AT YY)

41 THTeT SAASHY : H FaTel 81 Y8 8T &1 § a1 arsdl g b 2014 9 Ugat o 1fa
H YA BIgdSl g9 9, 2014 &b 918 IFH A 0N G- B &l...(FEUT). .. ART
HITe U8 © [ 2014 & TSl IS TIT HH A1 Y 3R 319 3R &1 & ol Alal TRBR o
T 7 fhat 8, TSt St 7 U o1 foean & T g i 9t 22 cagr). . A3 i

H 431 SHBI S 12T, .. (FFEH). ..
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st IuQUMRd : ARG HE ST 6 SIAd b STl iR B Rdble H AR
ST, .. (IFET). ..

St fifeq SR T : STFUTIfa SiT, 2014 ¥ gAY pace of construction 11.7 kms
per day 311§ 21 3R PHIHI BF b T A| .. (@IHH)...STd 2014 BT Y& H3] A%
AT St & g H TARY VB 3773, Al B 406 Hrolded V4 9, ST 45 U 9, iR
ITD! Pl AN 3 AR, 85 BAIR BRIG BUY Al ... (@FF)...d Hoided d8 TS
9, $H®BI BRI land acquisition ¥ T 3R BH Hs A Bl BT die | )
QL. (G .. S AT $B SIS BTSRRI HieetH |l 2T 3R & S8 STHIA
ST HI H FHRAT ... (@AY, .. SITETAR AW land acquisition & 2 3R &A1
1 99! R fHam 41 a1 § 914 §U 39 910 &1 G 81 @l 2 f & g
& BT BT 3 ARG HRIS BT &b YAUIY I 1T IR 371 A4 Aroiaed &l e H IH
fpTl. ... T, . .31 S 89 s 99 &I W1 8, 98 38 fohetiex ufafed d&
ugdt 21 gH fIvar 2 o a8 Sieg &) 40 frairdier & ot sarer wfafes o 81 smoeft &ik
I8 gos RIS B, (@aU)... g1 F&1 B gard gU G 81 I8! © o 19 dos
Repied 9 Bl fegwi™ # Fa¥ SIIET IS B aR BT B 8 I8 8 R IE Ios
Repls a1 81 TART I8 & b JHs-faoal] Tarauy g8Igd WR 2.5 fharier BIR o

hehIc IS BT B 24 T H IR fhal 71, I8 W dos Rabls a9 71 81 AR dos

(v

RepTS AIATYR- ISR AL H ... (@GHH)... one lane bitumen road, 26 fhaRIEY
42 €< 9 {1 g5, I8 Al dos RPIS oAl ... (GHH)... 39 IR HIB] g3 THH IR TS
RepTsd BT Bl ...(@GYM)... AT HSHEF Ul 91,287 fhAMICY 21, S 319
1,40,937 fHARIIER 81 11 8, I 3AH 55 URUT increase TN &l ... (AYT)... I8
T TIRE' IR URAHTAT § 2 oRg fheliier d@ @R M S| ... (TGETH). ..
12T U A 3T aTel 3 A1 & 3R PRI WSS AR FRBI TSS b aRTaR BHR
RT AETHI 9191, I8 H [49ard & A1 e bl Tl sl gl ... (agr). ..

ft SURHTUfY : Vdrs AwlHe ... (aE). .

#t BT AESHR : W, Adhs Ieided! B & fay d7 4 <t RIfq 3,
... (AT, ..

ft SURITUF : Vs AelHe| ... (aE). .

S} THTI STASHT : AR, H MU Bl YV &1 §, olb (T8I AR-IRMET b BT

1l STAUTIR : MY FefHe T Yoyl ... @aHr). .
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i} THTI ATTSHN : § 91 U8 R8T § [ I1ch HIBI AT P GO I UAR-IRTET HR I8
g IR A1®I &1 ANT T 1 ... (FIEH). ..

1l STAUTI : 3T AT Y3yl ... (@aHT). .

S} TR STEASHT : T, H AN BT § (b Sl AN T8l well § &, I ATHT AT
IR ... (@AH)... TR, 3R Tl I8 8 [ o8 & U U4 980 9 Hioided I o
1 $B ¢ RN A g g 272 ... @@em)... 5l & o 7

a1t | . (IdYT). .. E@ﬁ National Highwayff\_rﬁ@ critical links d-TU %\;, SECAR]
<%0 PI HH BFT AR ... (@GT).... SAMTY H AT HRAT g 1 JA1 Sff IR 4
SAPT STAd <, ifdh IS AT A .. (GE). ..

it ST : A1 H3A7 S, 39 STA9 S .. (@GE). ..

it ffer SR et : AR, A ThTe A dR Sl 7 g5 Aecayul HdTel Il
gl ...@@au)... § I AR 6 TERT 3R o8 H YB3 814 P 918 89 ROATA &
ATe STl STdl 991 I8 &l ... (FaU)... 3961 IR IR cex §all AT 3R <o A
D! DA 11 TR HRIS U Al ... (@I, .. TA [N T dxp 39 T4l IR
5 BOIR BRIS BUY Bl god Dl 3R U T2 ... (L), .. FABT HIH SR A I o
...(AY)... 39 ® & 10 ST YIRTS 1, 98 3.5 ATl &1 AT, U H [qard & g
®T 81 g & AT I8l J1d- a7 A1g719 8 TS # TR Udh BOIR AOIGR 7aR SAhR
el H B R IR &l ... @G, Fead U ¥ 2024 & U, ... (@@gH)... H
I P81 & [ 2024 & U8l §H SHBT YRT BN ... (FAT). .. I§ Tl [ 81 S|
ST QRT B3N 2 ...(@EYT)... 3 dTdl 3 He # 89 39! H1 =T Hdl|
...(TAY)... 396 HRU dERE-o8 ¥ 6 °C BT GHI I ... (). .
IP g1 AR M| SR I bR direct feeel | ®exT, T8 Express Highway a1
a1 8, o feetl 9 3pjawr 4 ¢ # 81T, ... (@au)... facel | dedl 6 °9¢ #
BT 31X faoell 9 £ R 8 ©¢ # 8111 ... (@@eT). .. faeefl 39 & 918 il 815d I8
SITQ, 612 8¢ H ool & grig 81 ... (@auT)... facell ¥ Q8vigT 2 He 9,
faeell | < 2 e H, faoell ¥ 8RgR 2 €¢ ¥ 3R facell ¥ SR 2 & 4, 39
HPIR oI YT infrastructure 1 SITTIT ... (ATET). .. S ATl & <X I BT qﬁ Si‘l,
g H {I2ary & A1 W DI 91 V8T & ... (AL, .. GHFI STFHTINT FEIG Y,
RS W feelt 3 & 1T 4 € @ 2, 319 AT 45 fiFe # TR & ... (9 ). .. I8
BI5d W 99 AT B ... (@agH)... Uh YHR A T 97 4, T2 FIg® | I=Ts db 8,
e ga¥dIG 9 d=Tg dd 8l .o (HTYTH). .. &9 V¥ 26 Green Express Highways €T
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SRS .. (FIHTH). .. 3R ST Green National Highway Corridor Projects g, B @l Eﬂﬁ
S HTH PR I T, ... (QAU)... D! Sl total length &, T8 HIE 8 BOIR fhelHIC
2| m@w RIRIT 1 SIS, speed STET 81 ST 31X access control W &1 ST
.. (). Fegd w9 ¥ 394 HIBI 8T YR MY ... (@), q
foreamd 2 1% A 26 Green Highways T2 & q3 road infrastructure @1 gaol oI, foT |
logistic cost dH Eﬁjﬂ, BHRIT export El%ﬂ'l'[, industry Elafﬁ IR T AerR T
EMIL..@EYM)... 39 WRE 3 JUSW & HRU TER < H AN
EWTI...(EZI?I%TH)... A SUFHTART ABIGA, American President, Mr. John
Kennedy T U TG 919 2, ST H IR-T1R 379 &7 3 IGdT ... (aHT). ..
He said, "American roads are not good because America is rich, but America is rich
because American roads are good." ... (Interruptions)... S dIol A i%rgwld Udh
g, AT AR JATRIRIS 15T BN, .. (ELT). .. T8I 1 infrastructure 3BT BT,
industry aéjﬁ 3R investment STI'QTﬁI...(aﬂ‘ETH)... T HaT Sff 7 "3MHMHR R
P ST BT BT 8, 9 infrastructure development H 8F ST 110 TG BRIS ST &
pipeline projects PI P P BT B PR B %\;I...(Eﬂ'clﬂ'ﬁ)... AR T&T 100 airports
g9 Bl...@GYM)... Yed | metro & BB AR B &l I8 Bl...(@dLH)... I§ 9
infrastructure & TS ¥ AT § Y2 Uie <20 &I dfh § ggm, vl g3t fawarg

2l...(TaE). ..

SHRI SYED ZAFAR ISLAM: Sir, thank you for giving me this opportunity to ask a
supplementary question. ... (Interruptions).. IO HAT STt Bt o7+t |t IRI% D1
SN, & Bl...@au)... § fed 22 A6l ¥ S9! 3@ @ § & e @e S=m
road infrastructure T TR fdegel &1 o<1 &) T B1... (@Q@EM)... U8l 81 I8
ST AERTSE H fHaT o1 3R 31F q¥ Q97 § IR 32 &, 39S oy g7a! Forait i o
WY, BH Bl...(@aUH)... Heled, § Udh qard Jo-l dredl gl...@agr)... o
3O ATdl 9 H 9@ V8T § [ g8 oIl 98d IR problems aTel HIoided 2, I6] T
BT 5. (@AYT)... S A $7811 Udh HAM project I AT &, RTHBT credit
S PR Bl & Sl Bl...(@d9H)... I8 S8 dgd 3BT initiative ol
%\'I...(EEIH%TH)... dfd  BOT, build-operate-transfer H IR ATSI &H A5
gl...(ALH)... T I9H  $ doll A2 .. (FELTH). ..

21 e SR Te &t - A SUHHIUT #EISd, 3Mud! A1hd | H AT G
DI SIFHIR] <1 =T8T & fb Covid period P ITdS]E BART AXBR o 59 &5 H world
records €IV %I...(E‘J?I‘ETH)... AR speed ©CT &l %I...@H‘H‘H)... SIS ICAESN
HEIMT =et V8T & MR H 319! fA%ard & el a1 =arg fob STd March end 81T, T4
dd &9 AN 3R T4 world records EFITQTSH(E\‘JT'-F&TF-I) TAN I8 road
construction &1 speed, ST 37 point something or 38 kilometre oft, T BRI B T
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P BH ST 90T fb $H speed B GTHY 8 45 kilometre d HUX oADY
GFFQ'ﬁI...(ECIHH'H)...ﬁ green express highways @, Sd! I Tl %\’I...(EEIEI?IF-I)...
Sl stalled projects &, ST monitoring @1 STT I8! &l....(GET). .. Sl Yiolacd 86 U
9, 3 Eﬂm # & contractors P replace TR I8 %I...(ECIEI‘GTH)... STel I8 qvd
81 B, 3P] & terminate X IB &, SAD! 3TSTAT B resolve EW?%’%I@?[%TH)
9P 1T NHAI # IRy ®9 | U AT 9915 715 2. (@agT)... NHAI Chairman,
Members 3R BAR Secretary e &R 39 AWl &1 ok 585 ﬁl...(&ﬁa‘ﬁ)m
b STCIRTH H bl b 1, ST FIBRI b A1 3R = AN P A1 HIET AT oIl
Bl § 3R AR review HRAT IS §l...(@GUM)... Review B+ & dIq 4l
problems resolve gl ST Y8l & 38R 3N 9 UDhRR Cal Zbﬁ's(' problem el
2l...(AYT). .. TAR U U0 & W) DI HHI 1 1. (FFEH). ..

IS, 37Tl § FeT Bl Yo 91d 3IR I @Tedl & f TR 9T American
funds, Canadian pension fund, Macquarie SIRIT Australian company P funds 3R ERsl
TRE Bl BRI HRIS DI investment TS Tl...(@@TLT). .. 3d G & IS IATGI, ol
gH BIC 3R TRIT &l A Y41 s e I91GAIL. .. (AETH). .. S9d fofy 89 el
monthly 6% A TITET interest <, IMI ddl T ST interest 8F SH!
éﬁl...(aﬁﬂﬁ)... 39 ORE TR AN @I investment ®I &H road sector H
PHIATHN...(@AY)... & ITH] FEAR ol AR TARI PRIS IYI  ITD|
<AL, (@TIF)... 399 ITDB] TS e 3R fixed return eI . (@EETH). ..
SHBT 95d 991 BIIS] SR ST & AT RN DI BN, B 59 YHR BI AIST1 &1
?%%\;I...(ECIH%]H)... Sl DPR @, I9d a1 H AT {9y 9 | §7 T measures oIy
El...(@aE™)... ST 91 1t Ui it 1 Fel off {6 Sl diotaey sfcd e 9, df
one-time fund infusion & ERT &9 IId! AGE P! Bl...(@GYM)... AP 915
repackaging X N %, premium Pl rescheduling X T B 3R streamlining of plan
acquisition and environment @ clearances X & %I...(EEIHY-JH)... A existing
policy for equity investor B allow fdaT %I...(E'IIEI%]H)... g dispute resolution &
BT Bl revamp BT 8 3R market-friendly PPP, HAM, EPC, 9% documents ¥
changes fhT %\"I...(EEI?I‘&TH)... &H Innovative financing options <il{ %I...(E'IIEI%]H)...
NH # monetisation ® TOT, InvIT, SPV - 3 |4 &Y El...(@GEM)... 819 LIC 4
borrowing &1 &1 fhaT g, g long-term pension fund ¥ o7 foram %I...(E'IIE[%]H)...
fg¥T & §eb U 9 & oY 84N 1D U gU 1. (@aum). ..

Nt SuauEfd : AEEY G SN, MU AN IS Bl I(UAT Sfdd Aol
IR, ... (e, ..
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st ffe SR TedR) : HEITY, $9 IRE B9R U funds B ®lg HHI Tol & 8k A
2l technology &1 HHI El...(@AYM)... &F P8 ®U | successfully 39 B HI
DY, I H fI9aT & |1 31T Heeh! ST ATSAT §l. .. (ALT). ..

it SUFAUTIRT : AT TSR MY FTI AR 8T Forl <1 a1ed gl J Faeaq
ST P &, $9h Udh-Udh SId1d Dl JIR BT H IRBR BT fha-r U1 99 8l g,
HAY I 2, S Pl ST & foly I8 99 TR 2l ... (@agT).. MY J[ead
3ffeR FET =er™ Q1 <T8d | PUAT AT HRI B W=l BT 3TThHAU T DY AR Sl
AS U UBHT 18 &, S Yo &l ... (@), I H 3dHN g 81, 39 d¥8 |
WIBTS [S@I, IR DI a9 HRATL, I8 I AT S Hed TS TSR & AR
fegel TTeTd &, | 3MU¥ Be Y&l § I8 f[epdl Teld 8l ... (@ae™).. § A9y e
HR BT g [ 31T Ul AT WR Sy AR Fed= TR el SIY, WiIST| The

House is adjourned till 2.00 p.m.

[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part — | to this Debate, published electronically on the Rajya Sabha
website under the link https://rajyasabha.nic.in/Debates/OfficialDebatesDateWise |

The House then adjourned at twenty-eight minutes past twelve of the clock.

The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN Jn the Chair

SHORT DURATION DISCUSSION
Situation arising out of cases of Omicron variant of COVID-19 virus in the country

MR. DEPUTY CHAIRMAN: Now, Short Duration Discussion. Ms. Sushmita Dev,
please.

faer & = (3ft wfgreTela @): @R, ... @agm). ..

TP A e : I3, A1 LoP $© il dTad &l ... (CIae)..

st STUTAfa: IfT AT LoP Short Duration Discussion UR STei<T aT&d %\;, ar i
I SOIToTd ol gl ... (aET). ..
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i AfeThTo] @A : WX, IS Short Duration Discussion H BT ... (@@LT)... H 21
H G ... (aLH). ..

it STUTUFY : St 2, 31y Siferu

37t AferehTol @A : W), BN 1 12 AT B suspend AT TRAT 2 ... (@GET). ..

it STMHTIRT : TR, H $H U 3MMYB] el DI oITold Tl Sl ... (@GET). .. Things
have been made clear in ample number of times, please. Ms. Sushmita Dev, please.

...(Interruptions). .. Qj@?ﬂ g Sfl, % muel 99 & Rele W) S @l B
...(dYT). .. Please speak on the subject. ... (Interruptions)...

MS. SUSHMITA DEV (West Bengal): Mr. Deputy Chairman, Sir, this is a very
important discussion on the new variant, Omicron Covid. Just for 30 seconds, | would
say that what is equally important is that our 12 hon. Members, who have been
suspended, may be allowed to participate. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You are supposed to be speaking on the subject only.
| request you time and again to speak on the subject only. Then only it will go on
record. ...(Interruptions)... You are experienced and you know that you have to
speak on the subject. ... (Interruptions)...

MS. SUSHMITA DEV: *

MR. DEPUTY CHAIRMAN: You are not willing to discuss this. ... (Interruptions)... dg
Omicron @ faw3, dgd important fawar gl .. (FaHTH). .. Ugel price rise BT issue ATl
.. (GYTH). .. A TIRHT 189 A Short Duration Discussion sanction &l
... I I & Fe@yul qe g ...(TIYH)... Please speak on the subject.

Otherwise, it will not go on record. Please speak on the subject.

...(Interruptions)... Shri Nadimul Haqueji, please. ...(Interruptions)... Sushmitaji,
you are not initiating the discussion. Nadimul Haqueji, | will call the Members to speak
one-by-one.

" Not recorded.
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it 9. TR g (Ife de) : W), g2 ot IE dE © fF FAR S 2 AT AR €,
ST BT ST ... (@EHT). ... I AT 3T JMHY ... (FLT). ..

. p . . Lot
(i) S aBge S ) eon e S 12 s 2 b NS o WS o ot e < m 1@ adi Gl
S (GHEN KON W N P P

oft SUMUMRT @ @S ... @a8™)... A9 3ER o [T Sl ... (@4ag). ..
A 3R 397+ fovamd S, speak on the subject. ... (Interruptions)...

TP A e : R, Bfa-ic 73 Tl 96 B ... (@@au™). .
SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, where is the Minister?

MR. DEPUTY CHAIRMAN: She is there. ... (Interruptions)... The concerned Minister
is there. ...(Interruptions)... TiIS, 3T AT HICH X ST ... (@FLIH).... | will
ask. ...(Interruptions)... TilSl, 3MY AT HIcH WX STSY ... (&IHH)... The
concerned Minister is there. ... (Interruptions)... AT H3T Sl 3T wfsT Cabinet

Minister &1 JAdTS Tl ... (IGET). .

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI' V. MURALEEDHARAN): Sir, the Cabinet Minister is on his way.
...(Interruptions)..

MR. DEPUTY CHAIRMAN: The House stands adjourned for 15 minutes.
The House then adjourned at three minutes past two of the clock.

The House reassembled at eighteen minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): We will now take up the
Short Duration Discussion. ... (Interruptions)....

! Transliteration in Urdu Script.
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SHRI DIGVIJAYA SINGH: Sir, allow the 12 Members to come to the House. We want
a discussion on Omicron. ... (Interruptions)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The first speaker is
Ms. Sushmita Dev. Ms. Sushmita, this is a good opportunity. You are a new
Member in this House.

MS. SUSHMITA DEV: Sir, this is my humble request. It is an extremely important
matter. Omicron is spreading, but equally important is the fact that 12 of our
hon. Members of this House remain suspended. We all want to participate and we
want them also to participate. ....(Interruptions)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have to speak on the
subject. ....(Interruptions).... If you have to speak, you have to speak on the
subject.

MS. SUSHMITA DEV: You revoke the suspension, Sir.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It was discussed in the
Business Advisory Committee and that is why this has been included.
....(Interruptions)....

THE LEADER OF THE HOUSE (SHRI PIYUSH GOYAL): We respect the
hon. Member's sentiment. We respect what the hon. Member has said, but she has
also seen the way lady marshals were insulted in this House, were attacked in this
House. The staff is serving all the Members, serving the Chair to run this House in
order. After attacking them, after strangulating the marshals, all they have to do is,
apologise. That is the least courtesy they can show to the staff members who are
serving this House. On 13" of December, we paid homage to the security staff who
laid their lives to protect the Parliament House. In the same way, this staff is also
working to protect the dignity of this House. ..(Interruptions)... If certain Members
have done wrong, have attacked the marshals, have insulted the marshals, have
insulted this House, the least the nation expect is that they apologize. If they
apologize, we will be very benevolent towards the Members. ..(Interruptions)...
But, if they expect that they will attack the marshals, will insult the lady marshals, and
then also they have a right to come back, | think, it is completely irregular.
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..(Interruptions)... It is quite unfortunate that senior Members of the Opposition are
not willing to repent for the acts of their colleagues. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Ms. Sushmita Dev, are
you participating in this discussion? ...(Interruptions)... Are you participating in this
discussion? ...(Interruptions).. You are in your seat that is why | am asking you.
«(Interruptions).. Hon. Members, please go back to your respective seats.
~.(Interruptions)... Ms. Sushmita is in her seat. ..(Interruptions).. If you want to
speak, please go back to your seat. ..(Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): The Government should tender
apology in the House. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | have called the name of
Ms. Sushmita Dev. And, sheis in her seat. Let her speak. ..(Interruptions)..

MS. SUSHMITA DEV: Sir, the suspension of the twelve hon. Members of this House
is totally undemocratic and illegal. We request that their suspension should be
revoked. ..(Interruptions).. They should be allowed to participate in the discussion.
..(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No; no. You are
supposed to speak on the Short Duration Discussion on COVID-19. ...(Interruptions)...

MS. SUSHMITA DEV: Sir, this is very important. ...(Interruptions)... Itis my humble
request. ..(Interruptions)..  Please revoke the suspension of twelve hon. Members.
~(Interruptions)... Let them also participate in this. ..(Interruptions)..  They will
also...(Interruptions)...

SHRI PIYUSH GOYAL: Sir, the Government is willing to consider their request.
.(Interruptions)... But, they have to apologize for the acts of attacking lady
marshals, for the way they have behaved with the people who are providing security
and protecting this House. ..(Interruptions).. How can they expect that they will
attack and then expect them to serve this House? ..(Interruptions)..  People had
given up their lives on 13" December. .. (Interruptions)... We paid homage to them.
~(Interruptions)..  They gave up their lives for this sanctum sanctorum only for the
Members of Parliament. ..(Interruptions).. The Opposition has insulted them and
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attacked them and had tried to strangulate them. ..(Interruptions)... It is a matter of
shame that they are not even willing to repent for their actions. ..(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you all go back to your
seats, | can allow the Leader of the Opposition to speak. ..(Interruptions)...

SHRI' TIRUCHI SIVA (TAMIL NADU): How can he mislead the House?
..(Interruptions)...

#it AferpTo @A W), ...(@AYH)... Th HAC ... @agr)... | ATTH ISR
HHI T e} 3% S B3,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You all go to your seats,

please. ..(Interruptions).. There has to be order in the House. Only then you can

speak. ..(Interruptions)...

SHRI MALLIKARJUN KHARGE: Yes, may be. But what the House says is that it is
not recorded. Don't tell lessons to us. ..(Interruptions).. X, &H P! Ygel |
ReRe o) W& & fb g1 S A8 781 (61, I Sl Sooi¥ ol Bl

...(FALI)... SHIfAY ... (@aE ). ..

Suauregy (N YaraR Fiferan) : eI, TEIl ...(@GUH)... Mr. LoP, we are
discussing the Short Duration Discussion on COVID-19. ..(Interruptions)... 1t is a
very important subject. ..(Interruptions)..  This was demanded by the Opposition
and the Ruling Party both to have a Short Duration Discussion on COVID-19.
..(Interruptions)...  The situation is very bad. ..(Interruptions).. So, we have to
discuss this subject. ..(Interruptions)... | have called Ms. Sushmita Dev.
«.(Interruptions)... You can speak, if you want to speak on this subject.
~.(Interruptions)... Otherwise, | will call the next speaker. ...(Interruptions)...

SHRI MALLIKARJUN KHARGE: Sir, please listen to me. ..(Interruptions).. <Ry,
T 11 ARG BT ST Ml B, T ARG P 37T &, b d IR-9R ST allegations
IR 8, S8 d J&f IR 9 IRIG $I g1 & IR H 9t B Bl ... (). .. M0
ar 11 ARG B g1 & R e €1, ofdh 1 ARG & g1 § I Afedl Toi oY
... .. 3R S 799 €, $99 bulletin H ST ITH Fa1 1 ... (FALT). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Have you finished?
~.(Interruptions)... | will now call the Leader of the House. ..(Interruptions)...
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A GYgY MI: W, I TARE BR @ 8l ...(FdYF)... 38 SHON T8l Bl
.. (FAYT)... ¥ < AR T F&T Bl A8 B I8 &l ... (@agH)... 11 ARG B
AR & HUR I8 HRATS B TS 2 ... (=ILH). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Nothing except this will go
on record. ...(Interruptions)...

it IR T : I8 11 ARG BT g1 § iR D! RBIST Bl ... (=IHH). .. TIR
AT Gew 1 difedl RPIEST off iR 99 RIS & Jegg R Srel
Wiﬁgﬂmw,ﬁﬂwiﬁstrangulatemiﬁiﬁﬁmiﬁﬁl
...(AHF)... IE 11 ARG B geAT 8 3R $9d oy Mud! ATHT AN B1fT|

... (TGT). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. Now, the next
speaker is Shri Md. Nadimul Haque. .. (Interruptions).. Will you speak?

21 A1, TS Tb: IR, MU G NI TR Gl BT Alehl fadT &, $8D [ofg I

9gd-9gd AT ... (@ILM). .. IR, IE 8 981 IRRY &1 ... (@ILM)... I§ TR
B ST Wl @8, W < H Bl BT &l ... (@aEH).... H 30 Raave Fo711 {6 91

T8 el TET 2, ON BAR 12 7 918X 93 §U B ... (G ). ..

- . T
PR RS Ry A Y TR ) PRy PR SN PR (GN UKV Wy Py s TRCDAI WA (G KVY
PN

i ol e 12 2l s 2 L) i s AS K S G S0 e ) e (AN
e (ld20) G S

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, no; you began with the
Omicron issue but now you are...(Interruptions).. Now | will call the next speaker.
.(Interruptions)..

it A1, TR & : SAD! I IS W AT S ... (@AGH).. I 91 59 B 4
e oFr T Bl L.(@@aHE)... SRl $9H BT o @1 " feur Sl
... (TG, ..

T Transliteration in Urdu Script.
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1 T
U C:‘T’L% Ll mas e Sl el g2 0 -.-(a’"_ﬂi\h)--. -C_\LA W n UL“*:‘ e SO @l ﬁ.ﬁ daaa ilia
(Dlalae) e by a8 g 1S bl an (ne () S O) (@R )A0).

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Abir Ranjan Biswas,
will you speak? .. (Interruptions)..

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | thank you for allowing me to
speak, but the House should be in order first.  Sir, | request you to please have the
House in order. ..(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your own Member is
objecting. You go to your seats. The House cannot be in order when you are in the
Well. .. (Interruptions).. The hon. Member is objecting that since you all are here, he
is not able to speak on Covid-19. He is not able to speak on Covid-19 because you all
are here. ..(Interruptions).. Your own Opposition Member is objecting to your
behaviour here. This is not good. Go to your seats. .. (Interruptions)..

SHRI ABIR RANJAN BISWAS: Sir, it is a very important issue. Surely, | would like to
speak on this. It is most important. It is of grave concern not only to the nation but
also the world over, more than 70 countries have been affected. .. (Interruptions)..
India is the world’s largest democracy and it is equally concerning that in this grandest
temple of democracy, we have 12 Members who are being denied their rights. ..
(Interruptions). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, no; that has nothing to
do with this subject. .. (Interruptions)..

SHRI ABIR RANJAN BISWAS: Please bring them back, Sir. We need them. Without
them, how can this House run, Sir? .. (Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Shri G.K. Vasan
.(Interruptions)..

SHRI G.K. VASAN (Tamil Nadu): Sir, there is a health emergency in the country.
There is a life threat for the people because of Omicron in the country. | request the

T Transliteration in Urdu Script.
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Opposition parties, it is a very important subject. We have lost a lot of people in many
States because of Covid-19. ..(Interruptions)..  This is the time when we have to
stand together and see that the Government again helps the people in recovering
from Omicron. .. (Interruptions)..

To start with, | would like to congratulate the Government and the Prime Minister for
doing an efficient work and vaccinating 134 crores people and above. But,
unfortunately, the virus nature is creating a constant threat today in the country with
new mutations persistently evolving. ..(Interruptions).. To battle this transforming
virus, we should be together and we as a nation need to move promptly and rapidly.
We all understand that the efficacy rates of vaccines are bound to reduce due to
scientific reasons and changing conditions. .. (Interruptions).. The Ministry of
Health and Family Welfare has more responsibility today in guiding and managing
various aspects of Covid-19. There is a need for cohesiveness in the country today.
..(Interruptions).. Both the States and the Central Government should be together
and help the people in the country to see that they get rid of this Omicron. To begin
with, the Centre and the States need to strictly adhere to rigorous screening with all
international arrivals. | would request our friends in the Opposition to be more
responsible. People have died. | think the Government and the Opposition should
come together. .. (Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): He is your colleague.
Listen to him. Go to your seats and listen to him. .. (Interruptions)..

SHRI G.K. VASAN: This is the only platform where we can discuss and deliberate and
find a solution to the emergency which is there in the country. | request my friends in
the Opposition to be together with the Central Government. .. (Interruptions).. Sir,
today, | would like to make six recommendations to the Government.
...(Interruptions)... Number one, all decision-making concerning the Omicron crisis
should be based on scientific evidence and expert recommendation, not on the
bureaucratic management system alone. ... (Interruptions)...The good part is that
we are not in March, 2020 when we knew nothing about Covid-19.
...(Interruptions)...Today, Sir, we have reasonable knowledge of 'Do's and Don'ts'
about Covid. ... (Interruptions)...

As our hon. Members are aware, lab studies show that we need boosters
today to help the people come out of Covid. ...(Interruptions)... | have come to
know through medical experts that booster dose might not fully protect against the
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new variant. ... (Interruptions)... But, fortunately, Sir, it represents our best chance
of keeping people out of hospitals and medical emergency. ...(Interruptions)...
Today, more than 60 countries are into the booster doses. ...(Interruptions)...
| would request the hon. Minister to kindly inform us about the plans and
preparedness for the booster dose. ... (Interruptions)...

Sir, | am not a medical expert but what | have learnt from Covid-19, | have the
following suggestions to make to the Government. ... (Interruptions)...

Our labs at present are not fully equipped to identify the new strain of the virus.
...(Interruptions)... So, we need to close this shortcoming. ... (Interruptions)...
There is a specific PCR kit to identify this strain. ... (Interruptions)... The Government
needs to stock these kits for any possible emergency use. ... (Interruptions)... Only a
few global manufacturers have kits that can identify Covid-19 positivity irrespective of
strains. ...(Interruptions)... We need to reach out to them sooner than later.
...(Interruptions)... Our Government should also try to develop indigenous
technology in this. ... (Interruptions)... Vaccines are costly while antibody tests are
cheaper. ...(Interruptions)... Therefore, we need to identify frontline workers and
people who need a third booster dose while the Government should encourage
antibody tests to identify those who genuinely need the booster doses.

...(Interruptions)...

Sir, to conclude, | would like to say that continued emphasis on mask and
other Covid-appropriate behaviour should be a must. ...(Interruptions)... The
political parties and leaders can set an example and keep social gatherings and mega
ralies to a minimum. ...(Interruptions)... We should turn to digital media.
...(Interruptions)....

To conclude, Sir, as soon as possible, before the new mutation picks up, we
have to ensure that first and second doses are fully administered in a speedy way than
being done in the country at present. ... (Interruptions)... At the same time, booster
doses need to be administered. ... (Interruptions)...

With these suggestions, Sir, | would say that the need of the hour is medical
emergency in the country, and the people of the country should adhere to the Covid
norms so that we escape ourselves from it. ...(Interruptions)... Sir, both the
Government and the Opposition Members should save their life. ... (Interruptions)...
They should be here tomorrow to speak in the House. ...(Interruptions)... They
should be alive tomorrow here to speak in the House. ... (Interruptions)... For that,
they should deal with the Government. ... (Interruptions)... All of us should be alive.
...(Interruptions)... So, kindly follow the Covid norms. ... (Interruptions)... Thank
you, Sir. ... (Interruptions)...

59



60

[RAJYA SABHA]

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): So, the Short Duration
Discussion is initiated by Shri G.K. Vasan. ... (Interruptions)...Now, we will start the
discussion. The first speaker will be Shri Shiv Pratap Shukla. ... (Interruptions)...

21 R1a 9a19 IF (SR U< : HBISY, 3T G 990 Heaqul =l H 9T ol & oy
AT ST 1, $HD [T H U] g=ydre <l gl ... (@G ). .. AgdR, &9 99
3NRYEHIT R T R B & IR ... (FGIH). ..

HARIER, q31 oA & b 998 & oI 399 1™ 3R 8 T8l 8l Gohdl &, Sl
GG Tl B TEl S W@ Bl SH AN I SAldha= bl W1 UST 81 77 2. .. (FIETH). ..
g I M R & AT 39 W 93 gU &, S9P drao[e Hl I id -6l 8l & &l
HIRIER, Y 2020 B Y[B3ATT H HYUI {42 Teb TR HI gUT H AT AT AT| I aRIRA
R TG I8 i gl [ DRIAT B g4l T 872 ... (@G )... 39 IrIRg d T {999
UNEI &1 AT AT IFHT URUMH I gall b I8 IR WRBR 7 1-&1 doi= Sgay
Dil...@FALH)... TWHR R & IR STeTd B & 918 IRA DI 134 BRIS DI
3IETST H ¥ JATHIL BT TR B AT I ... (@GEH)... B ARl I8 I el
I I I8 A1 A IR §, I8 Tl HIST S JRIH gl ST AT I8 91 ded o,
Iei 4l Ul ST 99 & foly Al JRIS BT SaTdT, HISTAT 1 JaRAT Bl
SREIRI
STH 9ISTUT &1 G T8l 8, d Al ol AR F bR 31T 2, olfch JaRiI= I 78I+ U1
NIEECIITING: G115 )W

AR, B9 JAMHBIA IR Il B I8 &l 3191 [RIRT I8 2 1 Top IR fhy U
TIT IR &N- R 3T Uid tedT 2T 2. (@AL)...\WHO o §9 ¢ aRUT &I
NI feram WHO &b R T 717 g1 SifAehi =9 &

YR TR D! 79l QX f49a # gait el fF PIfTs @ 81 1 3R 319 I8 7S 7Y
IRYe & &9 H N TATE, 3 RITERN? ... (FGHH). ..

IUAHTETE HEBIG Y, 26 Tdex, 2021 BT WHO & 'Technical Advisory Group on
SARS-CoV-2 Virus Evolution' &1 aTg 1R IRUE &I Udh UHR &I &1 A1iHd o,
ST A9 AHDHH IGT 111, ... (AT, .. I8 IRTVC AT Ul SI&T07 il H ar
T SEP 18 JfosTad, BN BT, Sedd T iR SoRTse 99T 9Rd § W 59 U
IRUe & A A 3 ol Bl...(@agT)... 34 focT # Nifishie arRa ¥ faeg
&I A Ul A g 7, S99 AN Adhdl 98d ST g, (FaH)... ¥ Aexvig
gerr H/3AT & A AT S 6 Iged H 89 AN A difds W 4y uTg, 99 g 8 R
IR ¥ I8 RN o7rg, a1 Miead wu 9 89RT I8 (99919 2, <3 &1 I8 faward & fb

"Expunged as ordered by the Chair.
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qil &, A9l 99 $B GHd B, AEl 8, 9 I8 IRRY 4 BART $© T8l Qe
Q1. ... (FALH).... $9 A M U A I8 92 39 arIRE Dl 9l R AR IR FH
DR ST I S AT IRINE 37 AT 2, SHD [y RTHR,” ... (FGEH). ..

AR, AR AR5 AlG] ST $f GRGR H IR H MHABHE & g9 & forg
RT-PCR ¢3¢ ool &< U E... @ag). .. fIqer 3 wRd 31 dret 941 910331 &l o
GAGT UISe IR U RT-PCR &1 Ifed RUIC 3fUatle B+l 811l (@agH)... AT
% 14 &7 Ul T BT [Oga &RT 39

3TIE H fol@=T BT, ... (IAET). .. TIRY HATSI & Halldd U SIIRGH aref
ST B foRe W1 319 SART | AT HT T3 2, T8l H I drel AT & BRI
UICidhid TR STe] & f&dm S iR RGR W 89 TR & <L, ... (GEr). ..
HIJIN, Omicron variant HTPT Joft A Herd] %\', HIN gdd l&v] qTdI variants @I
T H B 2l ... (FFHT). .. ST U8l o & S+ 9g &1 Il oY, VAT 121 &, I8
gedl 8l VAT B BT W BRI g1 T ITS! B A, I aTIRd 39+ 3MYD] ST STl
P o DI IR H &I &l ... (@A), YT mutation & BRI BT 21 Red &
3TER mutation & SRTF 34+ BT 3R IRRA, WIS Wl Tl IR—INE & Sifcd
HSIRTS b1 O ZE1 of forTl ... (@aLT). .. BIST & dab! AIGARTSTT Bl RIS
g% WCSI & IATAR, T§ mutation fHT THY BIfRTHT H AT ST SARS-CoV-2 3R 3774
AT gTel IR, Q1 Bl BRT B Addi! 2 ... (FGHH)... 39 BRC DI FATHY 3D
T Omicron T&&T AT Bl $ mutation &1 3T Aded T 87 9 IR FSFHH 5ol fh
MRIRBR $H mutation BT AT AT BT 2l ...(@FLH)... RAD & qATdD I8
JIRIRE Aol A Wl FAdhdl 7, <lfdh STHRT 8edb! 81 AT fh asymptomatic &1 23|
Omicron ﬁ@mﬁmaﬂ?ﬁg%ﬂ?Wrewmbinaﬂon ?b—[ﬂ_cﬁ\_ﬂ'[%\', NIREY
3T~ 3T IR & U &1 BT l H interact B A &1 91T &l ... (TGL). .
Q@WWWW@%@?WW%EWWWWparentvirus
&1 genetic material I ST 21 ... (ALH)... TSI & AR, Omicron BT mutation
U Rt =afth # a1 8T ST &1 pathogen ¥ HehiAT 21l ... (@dYH)... S AR
3?1%[ Udh x4 Kl E\f\’ﬁ IS genetic sequencing Ydh$ SIECIR s?ﬂ & T Omicron
®1 genetic sequencing T8l & HUI A Hel -Te! @I Y&l T - (CAYTH). .. g I difds
& Sl UBel UBR ¥, s (IR 94 A o7t ol $9d HhAT 9 U DIdS &
T IR & fUBel variant 9 319 R-6R 79 B Y €1 ... (@GLH). .. T8I genetic
sequencing ®s TR U BT dIR—IRY HCoV-229F H IR -IR FTo1R 31TcT & ST 31 el
<A1 Bl . (CGYTH). .. AR Sft & SHNIES Q?ﬂ Bl genetic sequencing AIDS o
qrel HIV arRs § ff fegdl 81 AIDS 3IR HIV virus § ST genetic sequencing %\r, SEsll
THR B SHH W ToR 3T Bl ... (@), T&I07 I ITdh! 7 ggel 2RI

) Expunged as ordered by the Chair.
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fear 21 f Omicron WM T AT & IR H G701, -1 39 s HIV &1
SR FIECH D HHSIR B drell (¥l 377y R A difsd o1l ... @ag ). I 9
I B 2 &I SIG, ST 89R <9 H 89K $ofTol & 916 I8 3NHBIA 2id 81 S|
...(TALT)... TEI SIeT0T MPIHT H HRIFT IRIRE & Y variant I FUS H AT dTel
S BT FTST DR aTel Sigex] - I I8 Hel [ $0d AeTT 9gd Al 8l o

.(FAHTT)... 39 T RT ISR T el o &=¥d 8 8, ofdhd a8 39 ) it
w—ck 2 & 98d 318® deaths T casualties T Bil ... FEM)... FHAER Yoid!
Reuters @1 RUIC & AR, WW#@WW%W@@W
BT 7 AT 6 Seel ARVE BT & 9 | 5 ARSI BT SefTol gl AT, S
Tie T WG el 3 il Rierad ol difds & 9\ # Y I1 WIg JATS 7 37 B
Rreprad ot fRART oA ... (@ag™)... 399 987 &5 IR RR g @ Rrerad gl gl
I8 9T b 3AH 984 AH UbT Bl § 3R 989 g5 8ldl &l 5 RN 4 I8
aTgT T, S8 U R @ offl # 19) BT fob 18 TaRR & d18 A AXS 9)
e 7 W Y 1 iR &R- IR 9D AT 9l T3 ... (@A), .. ITdh &0 BRI
IR &b Socl dRUC A 37T A1 BT AR H RIS @R & Al T&vl 2,
SIfeh=T STl 7 954 g4 3R RiR &< &f Rierad :1f8a &1 21 ... (@aem). ..

SUFHIEIE HEIGd, DRI IIIRE AEHRI HT Hdhe Tdh IR R a1 & arme
TN o1 81 ST ST A7 IRUe 3NfHh- AT 3T ©, $HD BRI FhaoT doil I
G Bl ... GUM)... YRA H §A Seld] T8 Dl HRU G aTed DRI b e
IRTT ... (@TLF)... S $HP Ul Secl IRUC DRIATH 1, IHA HI SIIGT GaR-Th
S AT ST ET &l ... (HaH)... S SIIET 9871 & TahR H WD AT ol & &,
Hifh a8 SATET Wel | ... (@GHH)... Blelifh 39 dRUC & I H J=1id 37l Ih
$Y T el B UIY Tl...(@GEH)... a1 d1d STe) AR 308 2 6 I8 374l &ik
TG ... (FAT). .. $9 IRUS H SHI 32 RIS G Y Bl ... (GET). .. JATHBIA
ARUE I B1.1.529 HE TSl SI&IVT 3bIehT H ATH 31T ATI /D d1a I I8 Gl
R P Ps <3 H UG GBI ol ... (@GH)... R H 4l 379 $HD Al M 37 T &
...(TLT). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Don't do that.
...(Interruptions)... Go to your seats. ... (Interruptions)...

3t Ra gamg 3%: AR, Si9 §H $9b dEUl IR [J9R $Rd ©, dl ... (@GHH). .
SHP AT RITE? ... (@IYT). .. MBI A ST 7RIS & el | WRT I RATST
é@ﬁaﬁﬁ?ﬁ%...@aam)...sﬂ%ﬁwaﬁm%ﬁsﬂwﬁit?r%ﬁaﬁaﬁ
SITET YD HEGH B! & ... (FGU). .. BIdlllh DRI P AR dRUC Bl e g9
Wﬁﬁ%ﬁ?ﬁjﬁifﬁwﬁ?ﬁaﬁﬁﬁﬁﬂﬁﬁ%l .(AY)... SR

3ITRATST Siaet W1 9gd SI1aT 8l FRAr 21 ... (@agr).... 3NHhb & @ax F e
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& foly YRT WER A already TSSAZH SIRI &R &l &l ...(@AYUM)... A
MSSoIS~d BT TTol BT SRon! g1 98 SIS 98! 91 &, foTdhT 89 SIHd & 3
STDT YTer Ug el Wl AT ST gaT 1 ... (FGE). .. S84 Fa¥ STox] @ o 3R JaRfA
el SATS ©, ST TR 1 Tl < JadIe = o¥TdTs &1, f Ael Jard= 3T 9roTdT )
IR TaT of, I Fa ST I BN b IR 9919 81 AT ... (@EYT). .. R
I B T SIST o gl 7, I JRd O™ SIel Wl TTar eiforg, drfds g IR W)
GRI&T I FHhI| ... (@Y. AT ARG IR GRT & TG .. (@EET). .. FIerd
SR &1 uTae BRYI 39 IRE A 81, O WS &Il ... (GEH)... 1ef & A1
ATSI-ATST G H BT Il 2 AT AFTSTSOR BT SHATA PR ... (HIALT). ..

AR, BH AN B 399 99 & oIy - 9ol B Ga”T 7 81, Y 9 9979 H3A1
REYI ... @I, .. IRT H I D Al HERTE H el 81 ... (@99 )... 319
qh AR | 18 HH el €, o™ § 0 9l el €, duliesd # diF JWd el €,
I H T AT Tl &, I[oRId | oI ATt el €, feet @ &1 Jme firdl €, anig
USe H Udh AT e 8 iR TSRg | Udh AHen el 81 39 UhR 9 HRd |
AT & S BAS T, I BAST Bl 1 T8 F el HRAT Bl ... (@qHM)... H el
D1 FAITY I &1 § b 31T Flh 81 ST ... (RALT). .. 26 TIRR, 2021 Bl, WHO
T WHO & Technical Advisory Group on Sars-CoV-2 Virus Evolution (TAG-VE) G|
TATE R IRUT B.1.1.1.529 Bl AT &1 U TR AT foar, foraaT A/ A =
T 1 ... (Q@EEHH)... I8 91 3 dd W T8l 7 [ el dfed 3 UdRI &I
T | 3NTHzhI fhei=T IR &1 SET8R0 o ofQ I8 Teb ufth | N &Afth H 3ffdreh
T A BT Bl ... (aE ). ..

AR, YRS Hed F I8 T gl © [ [l & A= BRI bl g1 3
NI & AT Y: HHH BT SIRIH 9§ Fhdl 2l 39 1, S Addbdl g9 U8l
IdTs B, TN TR 9 YR IRGR 91 81 2 fb 89 T 9979 B Bl SToxd
.. (IU)..STh] B &4 JUF AR IR AdD I8 B SIexd 2 .. (I, .

IuqHTEgE (3Tt IR BIfeTdT) : AT AN 37U HIT IR SR qifely| .. (@ILH). . H
3T I, . (FET). . 3T ANT U HIE YR SThR QM| .. (@IEHH). . | will listen

to you. ...(Interruptions)...

#it R garg g% : A N AR DI BITS-19 T3 AT, (@A), d AHBIA |
AH R B FHd &, 39 T 9 S0 991G DI S} &l .. (A, . b 39 R arft
98 $H AR AT THGRI 21 .. (T, .

SqHTETE (3Tt YR HIfeTdT) : AT AT 37U HIT IR SR qifely| .. (@agr). . H
3! 1. . (FFE). . § YD G . (FILTH). .
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#t R 749 IYF : TEISY, TG, T ThID! HEIGRI & A1 HMH B IE
.. (@au). . I Sl dfzd AR HiseT Rmrel ) $9 T6R & SIfad g9a Bl
FHSIT ST Fb ... (@AY). . TR THRT 2 3R 9 D1 HH B &b oY Sieb Hged YUl o

.. (AYT). .34 T RN EEhI0l Socl e 2l .. (@@aHH). . aq Sl
WWW@?W%@WHW@%I (AU, . Add R 9 <1 i I
2. (@aUH).. S Al & RAfT 98 7 16 396 uwa 39 W W 8l Adhdl 2
(@AY, 39BT A H..@au ). NE A 3 e T8 oEnn
Bl.. (@), 390! Fegd w0 ¥ Ugel 3R AT TIbl @l ol dlieyl
..(AY).. 3 5 UhR A S G, .. (@AY, SRIAT & GAT H 79T §979 B
9. . (AL, . B! 3N 1 I §91d DI YA & AR IR IR B AaeTdHT gl
..(TGHT)..

HAIIER, 3191 3N IR ST =i 8. . (aE).. 98 39 91 81 8 fh wRd
IRBR 59 IRE W Tdb & fob W 397 o1 bl 59F oI ulierd o=-1 8, S= Ugd
H IR SR A7 99 3R IH AR 6 MYR W & ART A ... (L), . AR,
g vy ST Aahdr & 1Y AT, .. (@A), offdh fduer e o T4l el
FrEdl gl .. (@au).. Ay g Tredr g 16 = ) ==l 8l .. (@99 )., W,
S®! Short Duration Discussion H W <1 ATRY, . . (ALT). . 3-h] 31941 U& G
MY, ..(@ILT).. STDI AU [AVT G+ AR . (@ae ). . @b I 39 Al 41T 37
g, D R J ARBR & AR TIR Bl 5 THR | B8 bl {81, TRHR 7 B
fpar &1 78172 .. (ag). . RBR 99 $B D! 8, oAb $9P] ok H SH0Y $B
TEI 31T 2, Hifh 3¢ R 9 Bl fe¥cd B3 B .. (@aem™).. 981 & feved o
$ M R Y RHR BT W Sl (@aLH)..39 T Hiead ©u 4 .. (@agm).. 349
NI TR Sl 989 §s ©.. (g ).. § I 370! WY THT Bl g {4 3MuD! o
IEF H HI o FT F112Y 3R WRT AR 3194 TR G+ A1 .. (@aET). .3Taeh! 379+
IR IGHR .. (). . TH AN & F1Y FgAR G947 A1MBY .. (@), . ARDBR B
ATl B ARTEAT BT AMRY. . (@@L, .ol b I TRDHR & TIT1 DI AR B
& forg R H21? .. @ag)..<Rae, Raw=r e 8 2. @@, . e = &
.. (AU, .39 &9 F1 H? STafd 89 G1 2 o 18 Heyst Riad=1 enfid #eRTsg
g H BBl (@aH). AR, VAT RN H Sifha wR F=l 98a g o) B
..(FAY)..39 SRd & MYR W Fa H 94 B 39 W Td He-1 a1yl
..(FTLT). .89 AN B | i BIAT A1RY, .. (@A), 37 ARN DI W F=@] S
IR .. @FLT). . I AN AR Tl BN, . . (@GE). .99 9919 & o0 41 $|
3R JATILIS Bl Al ARBR A IRIY B, . (FFHH). . AIBR I IRE HRA &b A1 &
1. . (IILT).

SUqHTETE (31t YaaR Fiferar) : R7a Uy Y[ed Sil, 37T FHIE HIFA
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3t R1a 94T ¥F : ¥ IR-IR I8 I9Y IST W7 &.. (@G, . 5TH] ATh! I AR
EIRNIRGEE IS

SUHTEIE (31 AR BIFCTAT) : 37T 31T FHIE BT .. (STIETH).

31t 1T IaT9 3[F : ITFHTEE Sil, § 59 a9y U 81 & = H U IIeT FATK Bl
g, JMIPT 98- I8 &=IdIq|

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Next speaker is
Dr. Kanimozhi NVN Somu. ... (Interruptions)...

DR. KANIMOZHI NVN SOMU (TAMIL NADU): Respected Sir, please revoke the
suspension of 12 Members. ... (Interruptions)... Itis as important as Covid situation.
...(Interruptions)... It is important to have these 12 Members... (Interruptions)...

THE  VICE-CHAIRMAN  (SHRI BHUBANESWAR  KALITA):  Shri  A.
Navaneethakrishnan. ... (Interruptions)...

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, this issue is very, very

important. ... (Interruptions)...  Sir, the discussion on Omicron is very, very
important. ... (Interruptions).. My brothers and sisters, kindly listen to me.
...(Interruptions).... Please listen to me. ...(Interruptions)... Please listen to me.
...(Interruptions). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The hon. Member is
making an appeal to you. ...(Interruptions)... Maintain order in the House and listen
to him. ...(Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: You cannot deny me my right to speak.
...(Interruptions)...My  right to speak is being denied by you.
...(Interruptions)...Please... (Interruptions)... Our Central Government headed by
hon. Prime Minister is doing very good work and taking all steps. ... (Interruptions)...
It is doing everything to save the Indian people. ...(Interruptions)... In Tamil, there is
a saying, ©~ "A life without disease is a wealthy life", which means that health is
wealth. ...(Interruptions)... No, no. ...(Interruptions)... Our Prime Minister has

* English translation of the original speech delivered in Tamil.
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been waging an all-out war to protect India. ...(Interruptions)... India has become
world pharmacy only because of the efforts of our hon. Prime Minister.
...(Interruptions)... What you are doing is undemocratic. ...(Interruptions)... You
are not allowing me. ... (Interruptions)... But you want to uphold democratic rights.
...(Interruptions)... That is not correct. ...(Interruptions)... | am sorry.
...(Interruptions)... Now, in India, only because of the efforts made by the hon.
Prime Minister, a very good healthcare system is in place. ... (Interruptions)... Under
the Constitution, the Right to Life is guaranteed. ...(Interruptions)... Whether the
right to health is a Fundamental Right or not is an academic question.
...(Interruptions)... But because of the effective steps taken by the hon. Prime
Minister, a robust and very good healthcare system is in place. ... (Interruptions)..
Each and every individual is being protected by our Prime Minister.
...(Interruptions)... Our Prime Minister is guarding the lives of the Indian people like
Lord Maduraiveeran, like Lord Ayyanar. ...(Interruptions)... He is protecting all
people like Lord Maduraiveeran and Lord Ayyanar. ... (Interruptions)... What you are
doing is not good. ... (Interruptions)... So, | thank you and the hon. Prime Minister.

2} T 1 ST (fABR) : SUFHIEeT HE1ed, AU G 54 feudhiicrd Tl H el
B & forg mf3d fovar, SHd foly # Sis! g=are <dl g ... (@ae)... 89 |4
ST & Teh BIRIAT BTel H g AN &1 997 AR A 9 g1 39D Ui § 3R #3R_1 5
G SfUd HRAT & AR JdPHl & URARI & Ui FdGTl Tde Hdl
... (agT). ..

qEICY, HRIFT HEMRI & aR H § I8i IR-U Je X1 g1 89R @8R 4
BRI 9 BRIG 2 TR AN BT SIBIBRYT Bl T 2l ... (GLT). .37 ATHhI A9 ]
TI1 IRYE 111 7, § B aredl § {6 Siacd &l $9 R 2Ny AT A1y 3R 399
A1 DI FIRAT HIAT AR, ... (@G, .. ST AN BRET AEMRT F R 2, 9ER
TRGR 7 I9d YRIR el B IR-TR G BYY o $T B (61 8, Safd et
HIPBR 50,000 BUY ST b X H 37T A &1 2T 8 3R 3 157 4l §9 W | T T
.. (FTUT). ..

qgIey, § e &_AT Arsdl g f$ g Siaexl, 791 3R WRMfSHd Wi 6l
31feres | 371ereh TRAT H 9 ASFRIT A ABATH & 1A H T A1y 3R §HD STeal
gelTSl Bl FIRAT B! ATMRY| ... (@@aHH)... f[SER # ufifes g1 arg &l &1 Sidhrason
BT ST ET 8. (@ae ). .. H A A YT Bl g fob SATRT A SATET AT H 3MhR
J BT HATY| SP AT &1 e, A41 AR WRHATSH BRI BT TAT BT G131
S|

TR fI8R ITT 7 16 AfSH T Ploie I 38 & 3R 11 Faiomed= g1 59 9 4
A Bl $9P gATd IR AHATH & IR H R0 <47 1V TAT I SIReD HRA]
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A2, FTy A H &9 89 197 o1 bl § e =1 =1edi § (4 59 fdug W
X He ! fq=R H1 =1fey|

3.00 P.M.

P ARPBR FIH 3NN 98 B BH DR I8! 2 ... (@@ILH). ..

Heled, 99 cUdIicld adl § AT 811 & oI 89 3Mud Uiy 9gd-98d
FHAST HUT B ... (G, .. 3R YHBMAAT h B & [P 39 SR DI G
T & 0 89 I9a! A o) 399 fong = & v &M &=Ar anzyl
... (TG, .. TIATG]

SUAHTEIE (S IR Fiferan) : g=gaTs, I 1Y SR Sill The next speaker is
Prof. Manoj Kumar Jha.

1. A $AR 311 ([FBR) : AFHIY SUGHIEel He1ed, 954 el &l 914 © b e
S 99 ORI R DRI & IR H @] $HR 81 81 SRA8R A M B, fagma=ars
Y el HP BH W HH B concrete T sl ol Aeayul I8 2 o ¥ favre
o uR # Fweran g 6 | uel &1 {4t g8y 891 9131 3119 suspension a1y
SAIRTY, |9 et 81, ... (@auT)... § |HSIT § b 698 &I TRAT B RAIR
G &GP QT B ... (TIETH). ..

SUHHTEIET (31 IR BIferdT) : HAIST Sfl, I8 3T TG H B Q| BH U]
G ATE &, 3179 favy o) qifery|

T1. TS HHR 31 : H ST OR 371 BT &

SuHTEe (3Tt YR BIferdT) : 89 MU o1 dred &l SN favy et ==l § T2l
&, S UR 3TYD] a1 drerl g AT vy UR Gifely, &9 9] FAT1 d1ed o

Y. A AR AT : A SUFHTEIET 8183, H 37U protection TSl gl VAT
ST T2 gar B, il Wl ey -1 IRAT Bl dR-dR Fai [HAT 81 3R 'my way or
highway' & HETI ATdbe= T, A1 898 A fhddt & 8 H...

SUqHTEIE (31t YIAaR Fiferar) : IE 49 L B

Y1 HIST AR 1 : Feie arod 81 3R BRI IR fawre = =i &l
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SuHTeger (SNt Ya=raR Fiferdn) : U1, 91, I8 I b [y 781 &1 a5y difde-19 8,
319 59 IR ifelTl 39 3ffHHIA R SIfeTyl 3R 3179 T8l dief T =med &, ol § §a
WHY P AT ol G

I, S $AR S : U S AT SUGHIEIE Helqd, |ISTaT & 89N aNS
How, 19 Ua9 gaet St 99 I I8 2, A1 S=iF 9%, 3T I8 Vea1ael] Siad 872
S PIETaCl A ST BT 51 H AHSIAT § 6 89 qap! A1e1 A B Feias arus

STHHTET (3 YR BIfT) : 1. 21, MY 97 0% T dief w2 &, § quw wiox
DI AT Gl el PHR T S|

it efte AR AT (IS IS &7, Aot - STwWIede Heled, H 3™ gul
TTEAT G (b &A1 ST ApeTaR 8 AT 8 [ A 12 WS qT8R IS 8, U ...

SuHTEE (S Ya=aR Fiferan) : YRiie HAR T i, =41 & v HIfTs-19 Bl
I 41 &1 fawy 81 &, T4l &1 favg Bifds-19 Bl 3T subject TR difeTy, MY Ay
TR §iferyl

11 el PAR TET : W, H MUY 91 DR BT &1 H BIIS-19 IR 1 DR &1 §, 319
g3l permission &1 H I8 YO &1 g fb AT & TR A b o ..

SUHHTEIE (311 YI#aR BIferd) : PR 31T subject IR T8l Il dT8d 8, 957 W
& qIerT ATed 7, A1 SI 3, H gAY Wi bl Jell ol &l ... (agT). ..

211 el HHR TET : TR, FIT IATY DIFTS-19 UR =] 81 A18d?

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next speaker is
Shri Syed Zafar Islam. ...(Interruptions).. dg FEICRNER RSN l...cd941+). ..

SHRI SYED ZAFAR ISLAM (Uttar Pradesh): Sir, thank you very much for giving me
this opportunity. ..(Interruptions).. | am also thankful to my leaders and my
leadership for having given me this opportunity to speak on a very important subject.
«(Interruptions)... 1t is not only important for us. ..(Interruptions)... It is important for
the society because we are talking about something which is a menace for the

* Expunged as ordered by the Chair.
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society. ..(Interruptions)... It is not exclusively for BJP or for the Ruling Party or the
Opposition parties. ...(Interruptions)... | am sure they must understand that this is an
important issue. ..(Interruptions).. We are discussing about Covid-19, we are
discussing about Omicron. ..(Interruptions).. This is a new variant and we must
appreciate that the Government is sensitive about it and that is why we are discussing
about the issue. ..(Interruptions).. Are we discussing about us? ...(Interruptions)...
No, we are not discussing about us. ..(Interruptions)... We are discussing about the
society, we are discussing about our nation. ..(Interruptions).. This is something
which is going to impact every citizen of this country and that is why the Government
is sensitive. ..(Interruptions)... The Government has raised this issue so that you can
participate, you can protect your own people whom you represent. ...(Interruptions)...
Those representatives must protect their people but you are not sincere and sensitive.
..(Interruptions)...

Sir, | would take this opportunity to highlight a few issues. ...(Interruptions)... |
can only request the Opposition parties. ..(Interruptions)... Sushmitayi, it is going to
impact all of us. ..(Interruptions).. Not only you, not only me; the society.
~(Interruptions).. We are discussing.....(Interruptions).. We are discussing about
the society. ..(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please address the Chair.
..(Interruptions)...

SHRI SYED ZAFAR ISLAM: We are discussing about the society. ...(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Zafar, please address
the Chair, not the Members. ..(Interruptions).. Please address the Chair.
.(Interruptions).. No; no, there cannot be any verbal duel. ..(Interruptions).. You
please address the Chair. ..(Interruptions).. You address the Chair, not the
Members. ..(Interruptions)... Please go to your seat. ..(Interruptions)...

SHRI SYED ZAFAR ISLAM:  Sir, all | would want to say ..(Interruptions).. — All |
would want to say..(Interruptions)...  All | would want to say, Sir, is that India, under
the leadership of the hon. Prime Minister, has been able to successfully tackle Covid-
19.  ..(Interruptions)... We have seen phase |; we have seen phase Il.
..(Interruptions)... We have successfully been able to tackle it because we have the
leadership of the hon. Prime Minister. ..(Interruptions)..  They are feeling secure
today. ..(Interruptions)... That's why they are not concerned because they are
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feeling secured as they have been vaccinated. ..(Interruptions)... | think, they must
understand what is important for the society. ..(Interruptions)... This is very
important for the society. ..(Interruptions)..  This is an important issue. We must
discuss this because it is going to impact every citizen of this country.
..(Interruptions)... And, who should be more responsible? ...(Interruptions).. The
Opposition should be more responsible. ..(Interruptions).. They are the one who
should ask us to discuss this issue. ..(Interruptions)..  But, they are not showing
any sincerity. ..(Interruptions)... This suggests that the Opposition is really not
concerned about the society. ..(Interruptions).. They are more concerned about the
politics; they are more concerned about the issues which are not relevant.
..(Interruptions)... But, they want to discuss only those issues. ..(Interruptions)..
They must discuss the issues which are relevant for the society, for the people of this
great country. ..(Interruptions).. But, they are not concerned about them.
..(Interruptions)...

Sir, with your permission, | would like to ask the Opposition Benches: Can't
they behave responsibly? ..(Interruptions).. | am not a very senior Member of the
House. ..(Interruptions).. | have been here only for less than a year.
~(Interruptions).. | have been given this opportunity to speak this time.
~(Interruptions).. So far, | have not been able to make my maiden speech.
~.(Interruptions).. My maiden speech has not taken place yet. ..(Interruptions)..
Today, | have the opportunity. ..(Interruptions)... It could be a maiden speech for
me because | have had not got an opportunity to make my maiden speech.
..(Interruptions)... If | can request the Opposition Benches to, at least, show some
sincerity on this issue, which is a very important issue and worth discussing for the
sake of every citizen of this country. ..(Interruptions)... But, unfortunately, they are
more interested in politics. ...(Interruptions)... They are more interested in their
power. ..(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | will allow you.
.(Interruptions)... Please go to your seat. ..(Interruptions)...

SHRI SYED ZAFAR ISLAM:  Sir, since the hon. Health Minister is here, | would like
to ask..(Interruptions)... ¥X, ﬂ?ﬁf VAT T © < (GYTH). . WX, ﬂ?{ VAT &l ©
& Omicron S &, SHHT global impact ...(dT)... Phase-1 3R phase-2 & 91
Omicron T impact ...(dYIH)... It is a new variant, which has started from South
Africa and travelled to many other countries, more than sixty countries.
...(Interruptions)... We also want to know how it came to India. ..(Interruptions)...
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Of course, its origin is South Africa. ..(Interruptions).. It may not be
that...(Interruptions).. ST H SH®T 3R 984 SI1GT 81 7, offdh fhe Y &l
S AT B I8 Bl ... (@aU)... 3R 31 globally <%, a1 $H®I impact 20
RIC SITGT §¢ AT &l ... (@ELH)... 20 IRAC SATGT AN 399 Hhd 81 b &l
..(AY)... W $R 3R MY I, 1 b H 44 THT Sl TI HAST ML ©, d
Omicron & & .. (FAYTH). .. Hdcld I8l BIfAE BT T8 ST new variant TIT &, SABGT
44 TRIT ... (FGH)... ST 5 AR AT 3791 98] W BIfde F AHHd €, 394 9 44
TRAC Omicron & &l ... EYM)... S99 GaRT 9l &l ... (@dYT)... T BT G’
EAT 2| ... (AU, .. AT S DI AXBR -1 3 $3Y B I8 IR Io11 2 fh gA R
Al B SR ... (). PR $7ois | 44 URNC @l 399 Ghfid 8 &,
...(AYM)... TIcd BIfdS & 44 R¥C o fear & 4 doAd & Fad Bl
...(AYT)... TA Phase-2 ST & fh phase-2 ¥ ¥ A% A SHDBT impact 31T ATI |

think, it is important to discuss this issue. ..(Interruptions).. Hon. Health Minister is

sitting here. We can raise issues and hon. Health Minister can respond to those
issues. ..(Interruptions).. This will be very useful for everyone. ..(Interruptions)...
It will be useful not only for us or only for the Opposition parties, but for every leader
because then they can go back to their respective constituencies and can preach
what they would learn here. ..(Interruptions).. They can preach and convey to the
people of their constituencies. ..(Interruptions).. But, they are not interested.
~(Interruptions)..  Their interest is in power, politics, but not in people.
~.(Interruptions)... On the contrary, our Government is more interested in people, and
not other things. ..(Interruptions)... The primary objective of our Government is that a
common man on the streets should feel safe and secure. And that can happen only if
there is a sensitive Government and this Government is sensitive.
..(Interruptions)..That is why we are raising this issue. We have invited the
Opposition parties as well to be sincere, be responsible, and discuss the issue which
is going to impact the society but they are not interested. Sir, | have a very important
question. ...(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude now.
..(Interruptions)..

SHRI SYED ZAFAR ISLAM: Sir, this is my maiden speech and it is an important issue.
Please allow me to speak. First of all, there are people who have taken single vaccine
and there are people who have taken second dose of vaccine. ..(Interruptions)..
| want to highlight and also want to understand from the hon. Health Minister whether
this vaccine is working for Omicron patients as well or whether we will have some
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other solution for Omicron. ...(Interruptions).. Secondly, B¥ SNl g T TR B
SIS of ol...@agM)... 80 UWC 3MdIG! secure BIAH Tl...(@EL)... 20 TRAT
3IETST Bl DHal 9 Bel % Vadl 7, W] ¥adl 8, Rifdh Ih] o AR problems Bl
%I...(EHH%TH)... T8 JeiM ol off 8, d 100 WR¥C safe and secure
l...( @G, SHS 19l Ul Hdbs SISl I Sl 8. (LT )... 394 DIs YT A
SIYL....(@GYM)... 20 TRC & g9 & oIy 91! 80 WA HI |l I8 <A1 gdl

2l...(agT). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please go to your seats.
319 37U+ I IR SISY, BH AMYHI I, .. (GEH). .. B ATqD] Foiil, 3MIDI HIhT
SAL.... (ALT). ..

SHRI SYED ZAFAR ISLAM: Sir, we are discussing an important issue. The Opposition
is not interested in people. The Opposition is concerned only about politics and
power. ...(Interruptions).. It is something that works better for them. For us, what is
more important is the people. That is why we are more concerned about the people;
that is why we are raising this issue, which is concerning the people.
~.(Interruptions).. As they are disturbing, they are not behaving like responsible
Opposition parties. On a sensitive issue like this, an important issue like this, they
must behave like responsible Opposition parties. ..(Interruptions).. They also
represent constituencies; they also represent people; and, they are also people’s
representatives. They must go back and convey to the people what they get to know
from the Health Minister, what the status of the Omicron is, how it is spreading in the
country, how it will impact the society, what kind of initiatives the Government has
taken and how we will tackle the situation. ..(Interruptions).. We all know, Sir, we
have a Prime Minister who has been acknowledged by the global community that he
has the ability to tackle a menace like Covid-19. ..(Interruptions).. There was the first
phase, second phase and now Omicron; that is why we want to understand this from
the hon. Health Minister because whatever he tells will be very useful for the society,
for everyone, even the Opposition parties. ..(Interruptions).. But, see their
behaviour. ..(Interruptions).. What are they doing? They are not showing any intent
to understand from the hon. Health Minister what this menace is, how it is going to
spread, and whether it will also impact our little children because they have not been
vaccinated and if they have not been vaccinated, whether this vaccine is going to
create any impact. ..(Interruptions).. These are very important issues. | am really
surprised, -- | am a new Member of this House-- as to why the Opposition is not
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interested in this important subject which is going to concern the society as a whole.
..(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI SYED ZAFAR ISLAM: Sir, there are some more issues which | want to highlight.
..(Interruptions)..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your time is over. Please
conclude. ..(Interruptions)..

SHRI SYED ZAFAR ISLAM: Sir, this is my maiden speech. Allow me to speak
more. | am raising an issue and | think everyone should understand that it is a relevant
issue. | want to understand from the hon. Health Minister whether there is a
possibility of community spread. HRII Jg community spread gl ghdl 82
... (Y. .. T $HPT G182 ... (FGH)... $H Ta¥ I ST & ol w1 BT
AIRT? ... (@AYT)... S AR AW b IR H B g1 AT 82 ... (FGHH). .. T AR
ISl 3R e MAFRe aal ¥ahd & 3IR g FfReR I8l WR AI9E ©, oifeH
JOINTIE & ST SABT HBIIGT IS Bl g9lT politics BT H SITGT interested
El...(@GYT)... STHI AN A AT issue H PIY interest T8l Bl...(STIEH). ..
SREaRELY power 3R politics H interest %I...@H’&]‘H)... SECIRCE I KRR
T8I B... (AL ). .

TR, § AT oo TR A ST A8 § & ST 18 |Ie § HH S9 & e
g, JdT vaccination &l g3l g, JTd! vaccinate fgT ST %\'I...(ECIH%]H)... T
AR 920 39 3P’ I A 22 ... (@A), TADH! R AHFN & fh 32 foms)
3R AT ¥ H UIcaR A1f2 v iR 39 o aRe | W {6l SIQm? ... (ae). ..
IUQUTEIY (S YEASER BIferd) ¢ AT AN YT Hie IR S8y 3R SIferg|
...(ALT)... YD HiHT &7 1 81 ... (@agH)... I SId &, S8y, AT B
I ... (@aT). ..

it Ig THR AW : WX, I8 QIS & fog 91 W’ &1 21 ... (@agr). .. g9RT
XX sincere %\r, Jg IV initiatives of &l %\r, fep Opposition benches Pl SAD!
SR o & SRT 1 | &1 81 21 ... (AL ). .. I8 STHaR] 899 H 8 ol ol
G 1 ... (TAT). .. 39 BT H 2l SIHGRI ol S Fheil 21 ... (FILT). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude now.
...(Interruptions)... Your speech will remain inconclusive. You will speak tomorrow.
...(Interruptions)... ¥AT S, ... (Interruptions)...
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THE MINISTER OF PARLIAMENTARY AFFAIRS; THE MINISTER OF COAL; AND THE
MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, | would like to place on record.
...(Interruptions)... The Short Duration Discussion notice from Ms. Sushmita Dev,
Shri Nadimul Haque, Shri Biswas, I {4 Opposition party & &l ...(@@dLT)...
St S, . a4 STt B BISHR dTd! [ Opposition party & Bl ... (@ELH)... § I8
$HEA AT § [ D] RFAE R ... (@GEH). .. § R HIIJTE ... (@agH). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA: Please, please. Let the
Minister speak. ... (Interruptions)...

il et Srelt : ga! Redve R g4 59 (SR &l 1S W1 {3, ==l 4 g
Ef?f, R ﬂﬂ, in the important Short Duration Discussion, they don’t want to
participate. ...(Interruptions)... Even in the morning, they did not allow Question
Hour. (Interruptions)... And, they did not allow Zero Hour. ...(Interruptions)... In
spite of that, we are requesting them, we are appealing them. ... (Interruptions)..
.This is a very important issue. Kindly allow us to discuss. ... (Interruptions)...

T A ATAE < 377 12 AN D] AT AU .. (FEET). ..

il gETE SR : T 12 ARN Bl gl & ol IR-IR BT &l ... (@a@EH)...
ST 1 399 UIfeiamTe &1 ReTT dR & foly, ReTor d’e & forv org=y uror & feu, S9
ST OR g9l fhaT 1T, 31U 39 JNN & & UR violent attack fohdT, SAfIT MUhT
HATET AT IS0 ... (TEE). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please go back to your
seats. ...(Interruptions)... Please go back to your seats. ...(Interruptions)... Don't
disturb. ... (Interruptions)...

%ﬁmvﬁsﬁ:weﬂw Wﬁﬁ?%ﬁ’openiéﬂﬁﬂﬁﬂ@%ﬂ@é
fo omu == # participate Eﬁﬁﬂ(’l . (lGYTH)... g dgd important Ia] Bl
.. (GYTH). .. MU= greT fpar o f6 &9 SHH &1 991 ¥ participate Y
...(STGETT). .. Y= VAT a1aT foam &1, Aifdh 31Y 9 aTe 9 8¢ I8 B ... (aE). ..
ﬁmméﬁﬁwﬁﬁwmm%ﬁw@importamﬂﬂf@[?ﬂﬁl’i’,ETT
S participate BT, T8 §ADT &1 ATl AT, UMY § R | 31U Hrar g b gl A
HIT ST .. (@EHT)... I8 984 important subject Bl ... (@GET)... AN ST
red € fh & AT DIfds # 1 $ 32 Bl ... @G, .. AN ST d18d © b dee
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¥ R 9 & g, W%I’Q H Sﬂ‘/lslicjm dhedl § b PpUIT discussion H participate
DY ... (EILT). ..

SHRI SUKHENDU SEKHAR RAY (WEST BENGAL): Sir, | am on a point of order.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, what is your point of
order? Under what rule? ... (Interruptions).. .

SHRI SUKHENDU SEKHAR RAY': Sir, it is under Rule 177 regarding Short Duration
Discussion. It says that 'If the Chairman is satisfied, after calling for such information
from the Member who has given notice and from the Minister as he may consider
necessary, that the matter is urgent, etc., etc., then the Chairman can allow the
discussion.' The Hon. Minister was speaking just now. Two minutes back, he said
that 'We have decided to allow the Opposition."' ...(Interruptions)... Who is he to
decide? ...(Interruptions)... Only the Chair can decide. ... (Interruptions)... The
Minister cannot decide. ...(Interruptions)... The Chairman will decide.
...(Interruptions)... Therefore, that should be expunged. ...(Interruptions)... That
should be expunged. ... (Interruptions)... That should be expunged because only the
Chairman can decide. ... (Interruptions)... Sir, rule ...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | have heard you.
...(Interruptions)... | have heard you. ... (Interruptions)...

SHRI PRALHAD JOSHI: Sir, after your approval, the Chair's approval, the concerned
Minister has agreed for the debate. ... (Interruptions)... This is what | have said ...
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): | have heard you.
...(Interruptions)... | have heard you. ...(Interruptions)... Now, the House stands
adjourned to meet at 1100 hours on Thursday, the 16" December, 2021.

The House then adjourned at nineteen minutes past three of the clock till eleven of the
clock on Thursday, the 16" December, 2021.
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